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MIINUTES()F MEETING No。 17/18 0F NORルIS COMMITTEE… I
(DEs―I SECTION)DATED 19。 12.2017 HELD ON 12。 01.2018.

Thc lllccting No.17/18 ofthe Norms Committec NC¨ I)fOr thC licensing year 2017-

2018 dated 19.12.2017 hcld on 12.01.2018 under thc Chairmanship of Sh. S.B.S.Reddy,

Additional E)ircctor Gcncral of Forcign l｀ radc to considcr thc applications under Duty

Excmption / Rcmission Schcmcs(Chapter_4)of lギ Oreign Tradc Policy 2015-2020 /

11andbook Of Proccdurc Volumc. 1｀ hc fO1lo、vin3 Mcmbcrs ofthc COmlnittce were present in

the mecting:―

Sl.N

O

Name of the representatives

& their Designation

Room

No.

Telephone No. Department

l 476 23062622 DIII, Udyog Bhawan

つ

乙 Sh S.B.Chouhan,D.0 23061562

1]xtn.146

DIPP,Udyog Bhawan

D. Sh K.P. Singh, Dy. DGFT 302 23061562

Extn.146

l)GI'-'l', Udyog
Bhawan

4. 404 23061562

Extn.265

DGFT, Udyog
Bhawan

ln certain cases the decision of the Norms Committee refers to the Recommendations /
Observations / Deficiencies received from the concerned Technical Authority. Wherever applicable,

a scanned copy of such document has been placed at the end of the Minutes, in running serial

orders. The concerned firm may go through the same and respond accordingly.

Casc No.:1/23/80‐ A LC2/2013

HQ              Filc

l  :01/80/050/00427/AM14/

Dccision:Thc Conllnittcc

HQ              Filc RLA
:01/80/050/00062/AM16/      :03/95/040/00743/AM15/

Pany  Name:APEX  TEST Mect    No/Date:17/80-Status:
TECHNOLOGIES,       ALC2/2017         Approvcd

19.12.2017

RLA              File Lic.No/Date:0710101331
:07/24/040/00310/AM14/      17.01.2014

considcrcd thc casc as pcr agcnda and dccidcd to ratitt the

norlns as applicd.

RA conccrncd may take neccssary action under para 4.7 of IIBP as per above dccision

ofNoms Comrnittcc.

Casc No.:62/3/80¨ ALC2/2015 Palty Name: L & T― MHPS Mcet   No/Datc:17/80‐ Status
TURBINE  CENERATORS ALC2/2017         :Dcferred
PRIVATE LンIMITED      19.12.2017

Irilc Iン ic.No/Date:0310793788 Dcfcr

11.02.2015 I)ate:2022018

Decision : 'fhe Committec noted that reply furnished by the firm in rcsponse to D/L sent
to DIII on 1 5.I 1.201 7. Comments awaited from DHL Case is deferred to 20.2.2017.

No/Date:17/80-Status:3 Case No.:17/27/80¨ Party Name:DYNAMATIC Meet

Sh.K.K.Tiwari^IA

Sh. S.K.Panigrahi, lr.O



ALC2/2014            TECHNOLOGIES LIMITED, ALC2/2017         Deferred
■9.12.2017

HQ              
「
ile RLA             File Lic.No/Date:0710107705 Defer

:01/80/050/00642/AM15/      :07/24/040/00422/AM15/      25.02.2015              Date:202.2018

Decision : Thc Collninittcc notcd that reply furnishcd by the flrrn  scnt to E)IPP on

07.8.2017 and 27.11.2017.It is dccidcd to rcFnind DIPP to cxpcditc thcir commcnts.

Casc is dcfcrrcd to 20.2.2017

Casc No.:35/3/80-ALC2/2015  Party      Name:TERUMO Meet    No/Date:17/80-Status:
PENPOL LIMITED        ALC2/2017          .Approved

19.12.2017

HQ              File RLフ A             File Lic.No/Date:5310018479
:01/80/050/00035/AM16/       :53/24/040/00018/AM15/       17.03.2015              1

Dccision:Thc Committcc dclibcratcd on thc lnattcr and taking cluc from the writtcn

commcnts fumishcd by DIPP(TSW Section)VidC their letter no 07/9/2016-TSW dated

08.12.2017,it is dccided to ratify thc norms as undcr:―

Export item Name Quantity in
(Number )

Import item name Quantity allowed

Single Illood1.

Bag 83120.000 PVC Compound
1.10 kg /kg content
contained in export
product

2. Single Blood
Bag with Sampling
Arm

1840.000

Stainless Steel
Capillary
(Cannule with
Protective Cap) (

Needle Assembly)

1.03 number/number
content contained in
export product

3.  Singlc B100d

Bag with NIP 6060.000

Evident Paper-
Plastic in Roll or
Sheet (Self
Adhesive)

1.04 sq. mtr/ sq. mtr.
content contained in
export product

4. Singlc BloOd

Bag with Sampling
Arm&NIP 14760.000

Aluminium Foil
Cover (Laminated
Aluminium
Pouch)

1.02 number/number
content contained in
export product

5. Single Blood
Bag with Sampling
Arm NIP & Holder

1872.000
Plasma Cap
(Rubber Cap)

1.03 number/number
content contained in
export product

6. Single Blood
Bag with Sampling
ATmNIP&DBag

1900.000

Lucr Adapter with

lsoprene  Sheath

(VN LA IN PC,
Quick   Lock,
Latcx Frce VA)
XX―plN 2000 LV

1.03 number/number
content contained in
export product

7.   Single BloOd
Bag with Sampling

Arm NIP, HOldcr
4032.000 Oxygen Absorber

1.03 number/number
content contained in
export product



&DBag

8。   Single Blood
Bag SAGM 1890.000 Y Tubc

1.03 number/number
content contained in
export product

9. Single
Transfer Bag 5800.000

Thermal Transfer
Ribbon I l0 mm
width x 300 mtr
Long

1.03 meter/meter
content contained in
export product

‐０。晦
Doublc Blood

118956.000

Big Break off
Valve  Assembly

(Big     BOV
Asscmbly)

1.03 number/number
content contained in
export product

11. Double Blood
Bag with Sampling
Arm

40740.000 Y Connector

1.03 number/number
content contained in
export product

12. Doublc Blood
Bag with Sampling

Arm,NIP,Holdcr
&D Bag

47754.000
Sott Shcll Filtcr

(CRC Filtcr)

1.03 number/number
content contained in
export product

‐３．晦
Triple Blood

63504.000

Stamping Foil
I'ape 27 mm
width x 500 mtr
Long

1.03 meter/meter
content contained in
export product

14. Triple Blood
Bag with Sampling
Arm

3744.000 Tube Connector

1.03 number/number
content contained in
export product

15. Triple Blood
Bag with Sampling
Arm, NIP, I{older
&DBag

25120.000 Tubc Holder

1.03 number/number
content contained in
export product

16.  Triplc Blood

Bag SAGM 2800.000 PET―CPP Cover
1.02 number/number
content contained in
export product

17 Triple Blood
Bag SAGM with
Sampling Arm

5400.000

18.  Triplc B10od

Bag SAGM with
Sampling    Arln,

NIP,Holdcr&D
Bag

49040.000

19.  Triplc´I｀AB
Blood Bag SAGM 22561.000

3



with Sampling
Arm, NIP, Holder
&DBag

14010.000

21. Quadruple
Blood Bag with
Sampling Arm

23. Quadruple
Blood Bag SAGM
with Sampling
Arm

24. Quadruple
Blood Bag SAGM
with Sampling
Arm & NIP

25. Quadruple
Blood Bag SAGM
with Sampling
Arm & Holder

26. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP &.

I{older

27. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP, Holder
&DBag

28. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, Holder & D
Bag

11016.000



´

Blood Bag SAGM
with CRC Filter,
Sampling Arm,
NIP, Holder & D
Bag

30. Quadruple
TAB Blood Bag
SAGM with
Sampling Arm,
NIP, Holder & D
Bag

60648.000

3l Top & Bottom
Penta Blood Bag
SAGM with CRC
Filter, Sampling
Arm, NIP, Holder
&DBag

4720.000

32.  COrd Blood
Ban

RA concemed may take necessary action under para 4.7 of HBP as per above decision
of Norms Committee

Casc No.:20/3/80-ALC2/2015 Pany Namc:AUTOMAT Mect   No/Date:17/80-
IRRIGAT10N PVT.LTD.   ALC2/2017

19.12.2017

HQ                 F‖ e RLA                File Lic No/Date:0510393719
:01/80/050/00020/AM16/       :05/23/040/00580/AM15/      24.032015

Decision : 1｀ hc COmΠ littec considcred thc casc as pcr agcnda and took thc follo、 ving
dccision.RA concerncd may call for frorn the applicant rcgarding  PVC Resin contcnt

in export product and givc 50/O wastagc on net contcnt in cxport product.RA conccmcd

may takc necessary action undcr para 4.7 of IIBP as pcr above dccision of Norms
Committec

Casc No.:8/9/80-ALC2/2015  Party NamciSOPLAR INDIA Meet   No/Date:17/80-Status
PVT.LTD,              ALC2/2017          Approvcd

19.12.2017            1

HQ              File RLA             Filc Lic.No/Datc:0710107912
:O1/80/050/00193/AM16/       :07/21/040/01140/AM15/       24.032015              ‐

Decision : Thc Comrnittec considcred  the case  as pcr agcnda and decidcd to a1low

ilnportitcm undcr GN-4 of Enginccring prOduct with accountability clausc..

RA concerned may takc neccssary action undcr para 4.7 of HBP as per above dccision

ofNorms Committee.

Status:
Approved



Case No.:46/3/80-ALC2/2015 Party  Name:DYNAMATIC‐ Mcet   No/Date:17/80-
TECHNOLOGIES LIMITED, ALC2/2017

19.12.2017

HQ File RLA File Lic.No/Date:0710107930

Status
:Deferred

Defer
Date:20.02.2018

sent to E)IPP On

Status:

DeFerred

Defer

Date:20.22018

in K.G.It is

Status:
Deferred

Date:20.2.2018

Status
: Dcferred

:O1/80/050/00046/AM16/      :o7/24/040/00462/AM15/     .25.03.2015

Decision : Thc COrnrnittee notcd that rcply furnishcd by thc flrm

14.11.2017. It is dccided tO rcnlind DIPP tO cxpcditc thcir cornrncnts.

Casc is defcrrcd to 20.2.2017

Casc No.:65/3/80-ALC2/2015 Party      Name:PROMAC Mcet   No/Datc:17/80‐
status:

ENGINEERING INDUSTRIES ALC2/2017         Reiccted
LIMITED,              19.12.2017

HQ               File RLA               Filc Lic.No/Date10710107942
:01/80/050/00065/AM16/       :o 17/24/040/00473/AM15/      26.03.2015

DccisiOn:Thc Cornmittcc cOnsidcred the casc as pcr agenda and dccided tO rttcCt the

casc as import and cxportitern s arc samc and therc is nO manufacturing activity.

RA concemed may take neccssary actiOn under para 4.7 of HBP as per abOve decision

ofNorms Colmmittcc.

Casc No.:12/9/80-ALC2/2015 Party

HQ
:01/80/050/00197/AM16/

IRRIGATION
PVT.LTD

Filc RLA

Name:NETAFIM Mcet   No/Date:17/80-
INDIA IALC2/2017

19.12.2017

File‐ Lic.No/Datc:3410041122
:34/24/040/00263/AM15/      o6.04.2015

CaSe      No.:57/25/80‐ Party  Name:DYNAMATIC Mect   No/Date:17/80-
ALC2/2016           TECHNOLOGIES LIMITED, ALC2/2017

19.12.2017

Filc RLンA File‐ Lic.No/Date:0710108017 Deたr
10 :01/80/050/00617/ノ Mヽ17/     :o7/21/040/01174/AM15/ 15.04.2015

Decision : 'l'he Committee noted that export item in Meter and import itcm
decided to ask the firm to furnish informaiion on following point :-l. I'he weight of export product
2. The net content of import item in export product .

Case is deferred to 20.2.201g.

HQ

Decision : The Committee considered the case as per agenda and noted that Dlr,
issued to the firm vide e mail dated 5.lo.2ol7 and,no repty received so far. It is decided tosend final reminder to the firm to furnish requisite iniormation. Case is defe*ed to20.2.2018.

ll

CaSe       No.:14/25/80¨ Party      Name:MATRIX Mcet   No/Date:17/80‐
ALC2/2016            MEDI′

I｀EC PVT.LTD.     ALC2/2017
1912.2017

HQ               File RLA              File Lic.No/Date:0810136256 Defcr
:01/80/050/00574/ノ Mヽ17/     :o8/24/040/00229/AM16/      12.10.2015             Date:20.2.2018

and decidcd tO scnd
Decision : Thc COmnlittce cOnsidcrcd the casc as pcr agenda

6



complete set of application with information furnished by the firm to DIpp for their
examination and comments. Case is deferred to 20.2.2019.

Case No.:42/5/80-ALC2/2017 Palty Nalllc:PLANSEE INDIA Meet   No/Date:17/80-

tz Decision :The Committee deliberated on the agenda and noted that firm wants to import
Sheets/Plates/Rods/Bars etc . and no co-orelation is established with import / export item
. Sheets and platcs canot be machined. No specific input items have been claimed. 'l'he
wastage claimed is general . In view of above Committee decided to reject the case.
RA concemed may take necessary action under para 4.7 of HBP as per above decision
of Norms Committee.

HIGH PERFORMANCE
MATERIALS PVT LTD

HQ              File RLA
:01/80/050/00103/AM18/       :07/24/040/00192/AM16/

HQ              File RLA

13 :01/80/050/00391/AM17/       :o8/24/040/Oo308/AM16/

SEPARATIONS
PRIVATE lンIMITED

File RLA

INDIA

File Lic No/Date:0710108948

26.10.2015

「
ile Lic.No/Date:0810136711

11.12.2015

File Lic.No/Date:3110066049 Defer

14.03.2016              Date:20.22018

as per agcnda .It is dccided tO tO scnd

vidc thcir letter datcd 13.12.2017.

Status:
Deferred

造a201ギ
υDatc1 780‐ Rciec"d

19.12.2017

Filc‐ Lic No/Date:3210o77894

ALC2/2017
19.122017

Status:
Rejccted

Status:
Rejected

Case No.:16/16/80¨ A LC2/2016 Palty   NameiVEE   KAY Mect   No/Datci1 7/80-
VIKRAM&Co LLP       ALC2/2017

1912.2017

拙 博 f繊『翼11虹ll黒1潔
dlよ
鳳t哩電遣『獅 置

lay takc ncccssary action under para 4.7 of
HBP as pcr abovc dccisiOn OfNorms Commlttce.

Case No.:1/6/80-ALC2/2016 Party Name:DECON INDIA Mcet   No/Date:17/80-status:

PLASTICS PvT L′
「 D.,     ALC2/2017         Defcrrcd

19.12.2017

HQ Fite Rt,Al4 :01/80/050100160/AMt7t :31/83/040/00lB7tAMt6t

Decision : 'I'he Committee considered the case
D/L as recommended by DIpp (TSW Section )
Case ids deferred to 20.2.201g.

Casc No。 :8/1/80-ALC2/2016 Party       Name:AZAD Mcet   No/Date:17/80-
ENGINEERING  PRIVATE ALC2/2017
LIヽ41TED 19.12.2017

HQ File RLA File Lic.No/Dare:0910063457 Defer
,r:01/80/050/00466lAMt6t :09/24t040/oo736rAMr6/ 29.03.2016 Date:20.2.20r8.

Decision : The Committee considered the case as per agenda. It is noted that additional
information furnished by the firm sent to DHI on 9.11.2017. case is deferred 1o20'2'2018' RA co-ncerned may take necessary action under para 4.7 of HBp as per
above decision of Norms Committee.

Case No.:10/7/80-ALC2/2016 Palty Name:OMEGA

16

HQ

zζ妥
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:01/80/050/00231/AM17/ :32/24/040/00004/AM17/ 18.052016

Decision : The Committce considered the case as per agenda. It is noted that export item
is in number and import item is in K.G , hence norms cannot be fixed. Committee
decided to reject the case. RA concerned may take necessary action under para 4.7 of
HBP as per above decision of Norms Committee.

Casc No.:13/7/80-ALC2/2016 Party  Namc:  ANGH )LAST Meet

PRIVATE LIMITED             No/Date:17/80-Status:ALC2/2017

HQ                                                   ,Approved
19.12.2017

File RlンA
17 :01/80/050/00234/ノ Mヽ17/

File Lic.No/Date:0810137979 ‐

:08/24/040/00057/AM17/

Dccls10n:

25.05.2016

Thc ComΠlittcc cOnsidercd thc casc as pcr agenda and decided to a110w inputs
as applicd for. RA conccrncd may take neccssary actiOn undcr para 4.7 of HBP as per

abovc dccision ofNorllns Comrnittce

Case No.:7/16/80-ALC2/2016 Party NameiSHREE GAYATRI Mect   No/Date:17/80-Status:
HEALDS MFG.CO.      ALC2/2017         .Approved

1912.2017

File RLA F‖ e Lic.No/Date:5210041915

18 :01/80/050/00382/AM17/       :52/24/040/00013/AM17/      0206.2016

DecisiOn : 
′
「 hc Comrllittce considcrcd thc casc as pcr agcnda and decided tO a1lo、 v

irnpOrtitcm as applicd on nct to nct basis with accountability clausco RA concemcd may

take neccssary action under para 4.7 of IIBP as pcr above decision ofNorlns Comlllittcc

Name:SHIV Mcet   No/Datc:17/80-Status:
ALC2/2017          Deferred
19.122017

HQ File RLA Filc Lic.No/Date:2410042006 Defer

2406.2016             Date:20.22018:01/80/050/00384/AM17/      :24/24/040/00009/AM17/

Decision : The Committee considered the case as per agenda and decided to scnd
complete application to DIPP (Chemical ) for their examination and comments.
Case ids deferred to 20.2.2018.

Case No。 :5/14/80-ALC2/2016  Palty  Name:INJECTOPLAST Meet    No/Date:17/80-
PVT LTD               ALC2/2017

19.12.2017

HQ File RLA File Lic.No/Datc:0610038435
:01/80/050/00355lAMl7l :06t24t040t00ot5rAMt7 t 09.08.20 t 6

Decision : The Committee considered the case and decided to ratify the norms as under

20 l. The import items at Sl. No. I to 4 ( plastic products ) are allowed on2yowastage on
net content of inputs present in export item.

2. The import item at sl. No. 5 and 6 are allowed on net to net basis with
accountability clause.

3. Input item Sl.No-7 is deleted
RA concerned may take necessary action under para 4.7 of HBP as per above decision
of Norms Committee .

HQ

Case No.:9/16/80-Al」 C2/2016 Party
HYDROMET

Status:
Approvcd



Case No.:8/13180-ALC2l20l6 Parry Name:TECHNOMEC Meet No/Date:17180- Status:
ROLL MANUFACTURING ALC2l20l7 Approved
COMPANY PVT. I-TD., 19.12.2017

HQ File Rl.A File Lic.No/Date:0810138478

,, :01/80/0501003491AM171 :0812410401001951AM171 12.08.2016

Decision : The Committee considered the case as per agenda . It is decided to allow
import item 16l .16 M.T with 2 oh wastage on net content , taking cue from SION C-
1647. RA concemed may take necessary action under para 4.7 of HBP as per above
decision of Norms Committee

Case No.:9/l 3l8O-ALC2/2016 Party Name:TERUMO Meet No/Date: l7180- Status:
PENPOL PRIVATE LIMITED ALC2t20t7 Approved

19.12.2017

HQ File RLA File Lic.No/Date:53 10019203 Defer
:01/80/050/003501AM171 :53l24l040l000l2lAMl7l 26.08.2016 Date:19.t2.201

7

Decision : 'l-he Committee deliberated on the matter and taking clue from the written
comments furnished by DIPP ( TSW section) vide their letterno 071912016-TSW dated
08.12.2017 ,it is decided to ratify the norms as under :-

Export item Name Quantity in
(Number )

Import item name Quantity allowed

1. Single Blood
Bag 137460.000 PVC Compound

1.10 kg/kg content
contained in expor"t
product

2. Single Blood
Bag with NIP 6200.000

Stainless Steel
Capillary
(Cannule with
Protective Cap) (

Needle Assembly)

1.03 number/number
content contained in
export product

3. Single Blood
Bag with Sampling
Arm & NIP

6600.000

Evident Paper-
Plastic in Roll or
Sheet (Self
Adhesive)

1.04 sq. mtr/sq. mtr
contained in export
product

4. Single Blood
Bag SAGM 4200.00o

Aluminium Foil
Cover (Laminated
Aluminium
Pouch)

1.02 number / number
kg/kg content
contained in export
product

5. Single
Sampling Bag 1800.000

Plasma Cap
(Rubber Cap)

1.03 number/number
content contained in
export product

6. Single Transfer
Bag 8400.000

Luer Adapter with
Isoprene Sheath
(\rN I_A IN PC,

Quick Lock,
Latex Free VA)
XX-MN 2OOO I,V

1.03 number/number
content contained in
export product



ｇ

７
．
Ｂａ

Doublc B100d
11568.000 Oxygen Absorber

1.03 number/number
content contained in
export product

8. Double Blood
Bag with Sampling
Arm

6000.000 Y Tubc

1.03 number/number
content contained in
export product

9. Double Blood
Bag with Sampling
Arm & NIP

1848.000

Thermal Transfer
Ribbon ll0 mm
width x 300 mtr
Long

1.03 meter/meter
content contained in
export product

10. Double Blood
Bag with Sampling
Arm, NIP, Holder
&DBag

81678.000
Big  Break  off
Valve(Big BOV)

1.03 number/number
content contained in
export product

１
．

ａｇ

ｌ

Ｂ

'friplc Blood
163764.000 Y Connector

1.03 number/number
content contained in
export product

12. Triple Blood
Bag with Sampling
Arm

8880.000 Sott Shcll Filtcr

(CRC Filtcr)

1.03 number/number
content contained in
export product

13. Triple Blood
Bag with Sampling
Arm, NIP, Holder
&DBag

88408.000

Stamping

Tapc  27
width x 500
Long

Ｆ。ｉ‐

ｍ ｍ

ｍｔｒ

1.03 number/number
content contained in
export product

14.  Triple B100d
Bag SAGM 6456.000 Tube Connector

1.03 number/number
content contained in
export product

15. Triple Blood
Bag SAGM with
Sampling Arm

3000.000 Tube Holdcr

1.03 number/number
content contained in
export product

16. Triple Blood
Bag SAGM with
Sampling Arm,
NIP, Ilolder & D
Bag

61368.000
Big Break off
Valve Sleeve (Big
BOV Sleeve)

1.03 number/number
content contained in
export product

17. 1'op & Bottom
Iriple Blood Bug
SAGM with
Sampling Arm,
NIP, Holder & D
Bag

77756.000 TAB Tube
Connector

1.03 number/number
content contained in
export product



´

18. Quadruple
Blood Bag with
Sampling Arm

10020.000 PET―CPP Cover

1.03 number/number
content contained in
export product

19. Quadruple
Blood Bag SAGM
with Sampling Arm
& Holder

1380.000

20. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP, Holder
&DBag

60282.000

21. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, Holder & D
Bag

10944.000

22. Top & Bottom

Quadruple Blood
Bag SAGM with
CRC Filter,
Sampling Arm,
NIP, Holder & D
Bag

11250.000

23. Top & Bottom

Quadruple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

21777.000

24. Quadruple
f-ransfer Bag for
Aliquoting

1850.000

25。   Pcnta Blood
Bag with NIP 1998.000

RA concerned may take necessary action under para4.7 of tlBP as per above decision
of Norms Committee



´

Case No.:18/16/80-ALC2/2016 Party Name:SHAKTI PUMPS Meet   No/Datc:17/80‐ Status:
(lNDIA)LンTD.,         ALC2/2017        Approvcd

19122017

File RLA File Lic.No/Date:5610004986
:01/80/050/00393lAMl7l :56t24to40tooo29tAM17 / 30.08.2016

23 Decision : The Committee considered thc case as per agenda. Committee decided to
allow import item of 58800 K.G with a condition that specific grade among 3O4l3O4
L/DDQ should be mentioned in export / import item and accounted as per grade.
RA concerned may take necessary action under para 4.7 of HBP u. p"r ubor. decision
of Norms Committee

CaSe       No.:19/19/80-Pa吻
ALC2/2016 TURBI∬

ame:L & T‐ MHF )S‐ Mcet    No/Date11 7/80¨  Status:

PRIVAttE   GENERATORS ALC2/2017
「 E LIMITED                         Deferred

HQ                               19.12.2017
24 :01/80/050/00414/        F‖

e RLA
AM17/    :o3/95/C           File Lic.No/Date:0310807493 1Defcr)40/00292/AM17/ 31.08.2016 Date20.2.2018

Decision:Thc Committec cOnsidcrcd the casc as pcr agcnda .It is acciaさ
d i6 scttd

rerninder to the flrm to fumish information to this Offlce D/L sent on 5.4.2017.

Case is dcferrcd to 20.2.2018.

HQ

Case No.:4/25/80¨ ALC2/2016 Party     Namc:PREMIER
INDUSTRIAL
CORPORAT10N LIMITED

251980/050/00564/AM17/ Rb ttλ
5/040/::;:i:AMI:/ Fiだ

Meet    No/Date:17/80- Status:

ALC2/2017          1Approved
1912.2017

Lic.No/Datc:0310808076

26.09.2016

Status:
Approved

Decision : : The Committee considered the case as per agenda. It is decided to ratify thc
norms as applied. RA- concerned may take nec"ssuiy action under para 4.7 of HBp as
per above decision of Norms Committee.

26

CaSe       No。 :43/19/80- Party Name:TERUMO Mect   No/Date:17/80-
ALC2/2016 PENPOL PRIVATE LIMITED ALC2/2017

19.12.2017

HQ             File RLA File Lic.No/Datc:5310019228
:01/80/050/00438/AM17/    :53/24/040/00018/AM17/     29.09.2016             1

Dccision:Thc COmmittec dclibcratcd On the llnattcr and taking clue from the writtcn

commcnts furnishcd by DIPP(TSW scctiOn)宙 dC thcir lcttcr no 07/9/2016¨TSW datcd
08.12.2017,it is dccided tO ratify the nolllls aS under:―

Iixport item Name Quantity in
Q.Jumber )

Import item name Quantity allowed

@;
contained in expol

1.  Single  B100d

Bag 3640.000 PVC Compound

2.  single  B100d
Bag with NIP 9200.Ooo

Stainless Steel
Capillary
(Cannule with
Protective Cap) (

1.03 number/nurnbe
content contained ir

export product



´

Needle Assembly)

3. Single Blood
Bag with Sampling
Arm & NIP

1500.000

Evident Paper-
Plastic in Roll or
Sheet (Self
Adhesive)

1.04 sq. mtr/sq. m'
content contained i
export product

ｇ

４
．
Ｂａ

Double B100d
35604.000

Aluminium Foil
Cover (Laminated
Aluminium
Pouch)

1.02 number/numbc
content contained it

export product

5. Double Blood
Bag with Sampling
Arm & NIP

5250.000
Plasma Cup
(Rubber Cap)

1.03 number/numbc
content contained i
export product

6. Double Blood
Bag with Sampling
Arm, NIP, Holder
&DBag

41520.000

Luer Adaptcr with

lsoprenc   Sheath

(VN LA IN PC,
QuiCk    Iソ ock,
Latcx Frec VA)
XX‐ⅣN 2000 LV

1.03 number/numbe
content contained it

export product

ｇ

７
．
Ｂａ

Triplc B100d

10672.000 Oxygen Absorber
1.03 number/numbe
content contained i;:

８．晦
価

Triple Blood
with Sampling

1872.000 Y Tubc

1.03 number/numbe::
content contained i;t
export product

ffi,
content contained it:r

export product

ffi,
content contained itr
exnort nrodrrct

9.  Triplc B100d
Bag with sampling

Arm,NIP,HOldcr
&D Bag

20768.000

Thermal Transfer
Ribbon I l0 mm
width x 300 mtr
Long

10.  
′
「 riple B100d

Bag SAGM 9768.000 Big  Brcak  Off
Valvc(Big BOV)

11. Triple Blood
Bag SAGM with
Sampling Arm

2720.00o Y Connector

1.03 number/numbe::
content contained in
export product

m,a
content contained itr
export product

1.03 number/numbe.:
content contained it:r

export product

12. Triple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

39256.000 Soi Shcli Filtcr

(CRC Filter)

13. Top & Bottom
Triple Blood Bag
SAGM with
Sampling Arm,
NIP, Flolder & D

27160.000

Stamping Foil
Tape 27 mm
width x 500 mtr
Long



´

Bag

14. Quadruple
Blood Bag SAGM 12930.000 'fube Connector

1.03 number/numbc
content containcd i
export product

15. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, Holder & D
Bag

4104.000 Tube I―Iolder

1.03 number/numbe
content contained i;

export product

16. Top & Bottom
Quadruple Blood
Bag SAGM with
CRC lrilter,
Sampling Arm,
NIP. Holder & D
Bag

9018.000
Big Break off
Valve Sleeve (Big
BOV Sleeve)

1.03 number/numbc
content contained ir

export product

17. Top & Bottom
Quadruple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

122955.000
TAB     Tube
ColllncctOr

1.03 number/numbe
content contained it

export product

18. Top & Bottom
Penta Blood Bag
SAGM with CRC
Filter, Sampling
Arm, NIP. Holder
&DBag

5744.000 PET―CPP COver

1.02 number/num
content contained
export product

‐９．晦
Cord B100d

1360.000

RA cOncerned   may takc nざ under para 4.7 of HBP as per above
decision of Norms Committee.

ICase No.:45/25/80‐ALC2/2016 Party
DEVELOPMENT
ENGINEERS LTD.

Namc:DEE Mcet    No/Date:17/80-Status:
ALC2/2017
19.12.2017

Approved

HQ              File RLA
F‖ c Lic.No/Datc:0510399935

27 :01/80/050/00605/AM17/      :o5/23/040/00296/AM17/      2909.2016

Dccision : 
´
「 he Comlnittec cOnsidercd thc case as per agcnda. cOmrIIlittec dccided tO

la1lo、v impOrtitcms undcr SIC)N-1647.RA conccmcd may takc nccessary actiOn under
para 4.7 of HBP as pcr abOvc dccisiOn OfNorllns Comrnittee.



Meet   No/Date:17/80‐ Status:DeferrcdCase      No.:50/25/80-Parり Name:BOYSEN INDIA
ALC2/2017PRIVATE LIMITEDIALC2/2016                               19.12.2017

Filc Lic.No/Date:0510400087 DeferFilc RLA                                   Date:202.2018.28 HQ                                   13.10.2016
:01/80/050/00610/AM17/     :05/23/040/00288/AM17/

Decision:1｀he ComⅡlittee cOnsidercd the casc as per agenda.It is nOted that applicatiOn
send to lDIPP prcviously.Case is dc食〕rrcd to 20.2.2018.

Casc       No.:26/19/80-Pa●y Name:CARPASTRETCH Meet   No/Date:17/80-Status:

DeferredALC2/20171NDIA PRIVATE LIMITEDALC2/201`                                19.122017

File Lic.No/Date:3110066369 1DeferF‖ e RLA                                    Date20.2.2018.HQ                                19.10.2016
29 :01/80/050/00421/AM17/      :31/83/040/00096/AM17/

Decision:The COmrnittee cOnsidcred thc casc as pcr agenda.Itis dccided  tO scnd a

completc sct of application to lDIPP Chcnlical fOr thcir cxanlination and commcnts.

Case is defcrred to 20.2.2018.

Meet    No/Date:17/80- Status:Name:TERUMOCasc      No。 :13/19/80-Pa吻
ALC2/2017         ApprovcdṔRIVATE LIMITEDPENPOlALC2/2016                              19.122017

Lic.No/Date:5310019234Fi!eFile RLAHQ                                 27.10.2016
:01/80/050/00408/AM17/    :53/24/040/00020/AM17/

Decision : The COmlllittce dclibcrated on thc matter and taking clue fronl thc、
vTitten

commcnts fumishcd by DIPP(TSW SCCtiOn)Vide thcir lctter no 07/9/2016-TSW datcd

08.12.2017,itis dccidcd tO ratify the norms as under:―

Export item Name Quantity in
(Number )

Import item name Quantity allowed

l   Singlc B10od
Bag 205620.000 PVC Compound

l.l0 kg/kg con
contained in ex
product

2.   Single B100d

Bag with NIP 13720.000
Stainless Steel Capillary
(Cannule with Protective
Cap) ( Needle Assembly)

1.03 number / num
content contained

uctCX

3. Single Blood
Bag with Sampling
Arm & NIP

1920.000
Evident Paper- Plastic in
Roll or Sheet (Self
Adhesive)

1.04 sq. mtr / sq.
content contained
export product

肛
．‐

4. Single Blood
Bag with Sampling
Arm NIP, Holder
&DBag

1344.000
Aluminium Foil Cover
(Laminated Aluminium
Pouch)

1.02 number / numbe
content contained i
export product

5。   Single B100d
Bag SAGM 1820.000

Plasma Cap (Rubber
Cap)

1.03 number / numbe
content contained i
export product

6. Doublc B100d
Bag 95280.000

Iフuer   Adaptcr   with
lsoprcnc Shcath(VN LA
IN PC, Quick Lock,

1.03 number / numbe
content contained i
exoort oroduct

contcr
expol

bc

30



Latcx Frec VA)XX― MN
2000 LV

7. Double Blood
Bag with Sampling
Arm, NIP, Holder
&DBag

47508.000 Oxygen Absorber

1.03 number / numbe;:
content contained i.r
export product

l^03 
"r,"b., 

/ **b.,a
content contained i.r
export product

ｇａ

８
．
Ｂ

Triple Blood
35640.000 Y Tubc

9. Triple Blood
BagヽⅣith Sampling

ArFn,NIP, Holdcr
&D Bag

9608.000

Thermal'fransfer Ribbon
110 mm width x 300 mtr
Long

1.03 meter / mete;:

content contained i:t

export product

10. Triplc Blood
Bag SAGM 8400.000

Big Brcak off Valvc(Big

BOV)

1.03 number / numbc
content contained i

export product

11. Triple Blood
Bag SAGM with
Sampling Arm

1360.000 Y Connector

1.03 number / numbe.
content contained i:
export product

12. Triple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

57488.000
Soft Shen Filter(CRC
Filtcr)

1.03 number / num
content contained
expofl product

13. Top & Bottom
Triple Blood Bag
SAGM with
Sampling Arm,
NIP, Holder & D
Bag

10584.000

Stamping Foil Tape
mm width x 500
Long

27

1.03 number / numbe
content contained i:

export product

14. Quadruple
Blood Bag with
Sampling Arm

10020.000 Tube Connector

1.03 number / numbe
content contained i.

export product

15. Quadruple
Blood Bag with
Sampling Arm,
NIP, Flolder & D
Bag

1386.000 1｀ubc Holder

1.03 number / num
content contained
export product

16. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP, Ilolder

11964.000
Big Break off Valve
Sleeve (Big BOV Sleeve)

1.03 number / numbe
content contained i.

export product



&DBag

17. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, I{older & D
Bag

22320.000 TAB Tube Connector

1.03 number / num
content contained
export product

18. Top & Bottom
Quadruple Blood
Bag SAGM with
CRC lrilter,
Sampling Arm,
NIP, Holder & D
Bag

9774.000 PI〕 T― CPP Covcr

1.02 number / numbe
content contained i.

export product

19. Top & Bottom

Quadruple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

34083.000

20。   Penta Blood
Bag with NIP 3600.000

21. Top&Bottom
Pcnta Blood Bag
SAGM with CRC
Filtcr,   Sampling

Arlln, NIP, IIoldcr

&D Bag

5376.000

ｄ
ＯＣ２２．晦
Blood
1840.000

RA conccrncd   may takc nccessary action  undcr para 4.7 of HBP  as pcr abovc

dccision ofNorlns Comrnittcc.

Casc       No.:62/25/80‐ Party     Name:BARODA Meet   No/Datc:17/80‐ Status:
ALC2/2016           EQUIPMENT AND VESSELS ALC2/2017         ‐Deferrcd

PVT LTD             19.12.2017

HQ               File RLA               File Lic.No/Datc:3410042637 Defer

31 :01/80/050/00622/AM17/      :34/24/040/00214/ノ Mヽ17/      28.10 2016              Datc:20.2.2018

Decision : The Cornlnittec considered thc case  as pcr agenda  and took fon。 、ving
dcclslon:

1. Thc import itcm at sl. No l &2 is a1lowcd l.05 kg/kg contcnt in thc cxport

product undcr SIO卜 (C-1647

一

´

ヽ
　

１

一
ｂ
ｃ

ｉ
…

一

´

　

１



2. The itcm at sl.No 3 to 13 arc a1lowcd On nctto nct with accountability clausc.

RA conccmcd may takc neccssary action under para 4.7 of HBP as per abovc dccision

ofNollllS COmnnittee.

Case No.:28/25/80-ALC2/2016 Party Name:DILIGENT SCM Meet   No/Datc:17/80‐ Status:
SOLUT10NS    PRIVATE ALC2/2017         Deferred
LIMITED              19.12.2017

HQ              File RLA             Filc lLic.No/Datc:0910064404
:01/80/050/00588/AM17/       :09/24/040/00422/AM17/       18.11.2016

32 Decision :Thc COmrllittce considercd the case as per agcnda  and decidcd tO ask thc

flrin to furnish informatiOn On fo1lowing points:―

1.Thc nct contcnt of importitcrn land 2 in export product

2.Thc completc calculation on rcquircmcnt of irnport itcm for manufacturing of export

lproduct.

Casc is dcfcrred to 20.2.2018.

Case No.:46/19/80-ALC2/2016 Party  Namc:SPIRAL  EHL IMeet   No/Date:17/80-Status:
ENGINEERING   PRIVATE ALC2/2017         Approved
LIMITED               19.12.2017

HQ                 F‖ c lRlンA                F‖ e lLic.No/Date:0510400579
:01/80/050/00441/AM17/       :05/24/040/00378/AM17/      .01.122016

Decision : The Comrnittcc considcrcd thc casc as pcr agcnda  and took f01lo、 ving
Di3 dcclslon:

‐   1. The irnport item at sl.No l ,2,16 and 17 arc  a1lowcd l.05 kg/kg content in thc

cxport product undcr SION C-1647

2. The itenn at sl. No  3 to 15 and 18 to 29 arc a1lowed on net tO nct 、vith
‐
      accountability clausc.

RA concemcd may takc neccssary action undcr para 4.7 ofI― IBP as pcr abovc dccision
ofNollllS COmrnittee.

Case No.:5/25/80-ALC2ノ 2016 Party Namc:KELVION INDIA Meet   No/Date:17/80-Status:
PVT LTD              ALC2/2017          Approvcd

19.12.2017

HQ              Filc RLA             File Lic.No/Date:0310809806
:01/80/050/00565/AⅣ117/       :03/94/040/007911ヽ M17/       14.12.2016

34‐ Dccision : Thc Corninittec considcrcd thc case as pcr agenda  and took following

dcclslon :¨

1. Thc import item a1lowcd on 20/0、 vastage with nct contcnt ccltifled by central

excisc/GST/Customs authority or as dcclarcd in shipping bills.

RA concemcd may take nccessary actiOn under para 4.7 of HBP as pcr abovc dccision

ofNorms Comlnittec.

Casc       No.:17/25/80-Party Name:ALPINE COILS Meet   No/Datc:17/80¨ Status:
ALC2/2016            LLP                 ALC2/2017         Dcferred

19122017
35 HQ              File‐

RLA             File Lic.No/Date:0410162652 Defcr
i01/80/050/00577/AM17/      :04/24/040/00175/AM17/      02.01.2017              Datc:20.22018

Dccision: The comrnittcc cOnsidcred thc casc as per agcnda and notcd that dcicicncy



″
‐

raised by DIPP vide their letter dated 28.4.2017 sent to the firm
furnished by the firm vide e mail dated 10.10.2017 sent to DIpp
comments of DIPP is awaited. Case is deferred to ZO.2.20lg

on 25.5.2017. The reply
for their comments. 'l'he

‐Case No.:23ノ25/80-ALC2/2016 1Par7 Name:ITRON INDIA Mcet
PVT.LTD. ALC2/`  No/Datei1 7/80‐

Status:

HQ                                        017

Approved
19.12.2017

Filc RLA

36 101/80/050/00583/AM17/

File Lic.No/Date:0510401221

:05/23/040/00354/AM17ノ

Declslon

l      10.01.2017

:The ComFnittCc cOnsidered the case as per agcnda  . It is dccided to anow
iinpOrt itcnl under GN¨ 4 of Enginccring product,with accountability clausc

RA conccmcd may takc neccssary action under para 4.7 of HBP as pcr abovc decision

ofNollllS COmnnittce.

Case No.:25/25/80¨ ALC2/2016 Party Name:ITRON  INDIA Meet   No/Datel1 7/80-Status:
PVT lン TD. ALC2/2017 Approved

19.12.2017

HQ              File RLA File Lic.No/Date:0510401223

371:01/80/050/00585/AM17/       105/23/040/00381/AM17/       10.01.2017

‐Dccision :Thc Comnlittcc considercd thc case as per agcnda  . It is dccided to a1low
illlport itcrll undcr GN-4 of Engincering product,、 vith accountability clause.

RA concerncd may take ncccssary actiOn undcr para 4.7 ofIIBP ' as per above dccision

ofNorms Comlnittee

Casc No。 :33/5ノ80-ALC2/2017 Pany Namc:RAGHU VAMSI Mcct   No/Date:17/80‐ Status:
MACHINE T00LS PRIVATE ALC2/2017         Approvcd

HQ

LIMITED

File RLA

19.12.2017

File‐ Lic.No/Date:0910064576

", :0 l/80/050/00094/AM l8/ :091241040100523lAMti t lz.Ot.2otj

Dccision : The Committee considered the case as per agenda. It is decided to allow
in-rport item quantity 327.7 Lbs (Pounds ) with 60 o/o wastage.
RA concerned may take necessary action under para 4.7 of HBP as per above decision
of Norms Committee.

‐Case No.:38/5/80-ALC2/2017 Pa“ y Name:FUTURE TECH Mcet   No/Date:17/80-Status:
.                  ENGINEERING PVT.LTD,   ALC2/2017         Approved

19.12.2017

HQ                FHc RLA               F‖ c Lic No/Date:0710110952
:01/80/050/00099/AM18/      :07/24/040/00311/Aン 117/      12.01.2017

"鵬 じ留 lil喘 器 窯

Cさ

:鋼鰹 sttlCaSe器 "r電
∞ ぬ 狙 d bOk■ cuЮ 宙 鴨

lentral excisc authority ccrtiflcd consumption

data to thc RA atthe timc of EODC.RA would compare this、vith the quantity applied
by thenl and allow lower ofthe t、vo for redcmption purpose.

RA conccmcd may take ncccssary action undcr para 4.7 of卜 IBP as pcr abovc dccision
ofNorms Corllmittcc.



ん

Casc No.:35/25/80-ALC2/2016 Party

HYDRAULTCS (P) r_TD

HQ File RLA
OO :0 l/80/05 0/00595/ AM|T I :05t231040t00455tLM1:l I

Decision : The Committee considered the case
import item under SION C-1647.
RA concemed may take necessary action under
of Norms Committee .

NameiJssI Mcct    No/Date:17/80‐
IAIンC2/2017
19.12.2017

Filc Lic.No/Date:0510401337

18.01.20t 7

as per agenda .lt is decided o allow

para 4.7 of HBP as per above decision

Status:
Approved

Case No.:39/25/80-ALC2/2016 Patt       Namc:DEE Mc
)et   No/Date:17/80-status:

DEVEL´ OPMENT         ALC2/2017          Approved
ENGINEERS LTD.       19.12.2017         .

411980/050/00599/AM17/ Rに 監23/040/Oo493/AM17/ F‖ c Lic.No/Date:0510401415

30.01.2017

Decision : l'he committee considered the case as per agenda. It
norms on the recommendation of DHI I.D Niote no 'fsw
29.11.2017 ( copy of the letter attached at the end of minutes).

:01/80/050/00578/AM17/       :o5/24/040/00021/AM14/

DccisiOn : The COmrllittcc cOnsidercd thc case as

翼wmr讐鵬::響::鷺r胞諸∬:1篤・

Case No.:18/25/80-ALC2/2016 Patty Name:M M AQUA Meet   No/Date:17/80-
TECHNOLOGIES LTDo    ALC2/2017

19.12.2017

Filc RIン A Lic No/Date:0510401440

31012017
Filc

HQ

is dccided to ratlfy the

B3(91)/2017 datcd

Status:
Approvcd

Status:
Approved

つ
４
И
”

per agenda .lt is decided to allow
RA concerned may take necessary
of Norms Committee .

Case No.:55/25lg0- pafly Namc:TERUMO Mect   No/Date:17/80-
ALC2/2016 PENPOL PRIVATE LIMITED ALC2/2017

19.12.2017

File RLAHQ
:01/80/050/00615/AM17/      :53/24/040/00026/AM17/

F‖e lLic.No/Date:5310019276

02.02.2017

Decision : The committee deliberated on the matter and taking clue from the written
comments furnished by DIPP ( TSw section) vide their letter no 07lgl2Ol6-TSW dared
08.12.2017 ,it is decided to ratify thc norms as under :_

Export item Name Quantity in
(Number )

Import item namc Quantity allowed

@
contained in export

1.   Singic B100d

Bag 22810.000 PVC Compound

Single Blood
with Sampling

２
．
晦

Ａｒｍ
1840.00o

Stainless Steel
Capillary
(Cannule with
Protective Cao) (

1.03 number/ number
content contained in
export product



ヘ

3.   singlc B10od

Bag with NIP

Needle Assembly)

51145.00o

Evident Paper-
Plastic in Roll or
Sheet (Self

1.04 sq. mtr. /sq. mtr.
content contained in
export product

1.02 number/ numJer
content contained in
export product

1.03 number/ number
content contained in
cxport product

1.03 number/ number
content contained in
export product

1.03 number/ number
content contained in

1.03 number/ number
content contained in
export product

1.03 meter / meter
content contained in
export product

1.03 number/ number
content contained in

1.03 number/ number
content contained in
export product

4. Single Transfer
Bag

Aluminium Foil
Cover (Laminated
Aluminium

6. Double Blood
Bag with Sampling
Arm

Luer Adaptor
Flolder Assembly

31248.000 Oxygen Absorber

8. Triple Blood
Bag with Sampling
Arm

9.  Triplc B100d
13ag with sampling

Arm,NIP,HOldcr
&D Bag

Thermal Transfer
Ribbon 110 mm
width x 300 mtr
Long

10.  Triplc B100d

Bag SAGM 11200.ooo Big  Brcak  O∬
Valvc(Big BOV)

ll. Triple Blood
Bug SAGM with
Sampling Arm,
NIP, Holder & t)
Bug

164112.00o Y Connector

12. Top & Bottom
1'riple Blood Bag
SAGM with
Sampling Arm,
NIP, Holder & D
Bag

Soft Shell Filtcr

(CRC Filter)

13. Quadruple
Blood Bag SAGM

Stamping Foil
Tape 27 mm
width x 500 mtr

1.03 number/ number
content contained in
export product

L03 number/ number
conlent contained in
export product

5600.Ooo

5.  Doublc B100d
Bag 13020.00o Plasma Cap

(Rubber Cap)

5580.00o

7.  Triplc B100d
Bag

3744.000 Y Tube

28720.Ooo

62416.000

27690.Ooo



年

14. Quadruplc
Blood Bag SAGM
with Sampling Arm

1380.000 Tube Connector

1.03 number/ number
content contained in
export product

15. Quadruple
Blood Bag SAGM
with Sampling Arm
& Holder

15180.000 Tubc Holdcr

1.03 number/ number
content contained in
export product

16. Quadruple
Blood Bag SAGM
with WBRP Filter
with Sampling
Arm, NIP, Flolder
&DBag

16752.000
Big Break off
Valve Sleeve (Big
BOV Slecve)

1.03 number/ number
content contained in
export product

17. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP, Flolder
&DBag

30558.000
TAB Tube
Connector

1.03 number/ number
content contained in
export product

18. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, Holder & I)
Bag

16650000 PET―CPP COver

1.02 number/ number
content contained in
export product

19. Top & Bottom
Quadruple Blood
Bag SAGM with
CRC Filter,
Sampling Arm,
NIP, Holder & D
Bag

60534.000

20. 1'op & Bottom
Quadruple Blood
Bag SAGM with
Sampling Arm,
NIP, Ilolder & D
Bag

93639.000

RA concerned may take necessary action under para 4.7 of IIBP as per above decision
of Norms Committee.

22



Casc No.:24/5/80-ALC2/2017 Party       Namc:AZAD Mcet   No/Date:17/80-Status

ENGINEERING  PRIVATE,ALC2/2017        :Deferred
LIMITED              19.12.2017

HQ File RIンA
「
Hc Lic.No/Date:0910064663 Dcfcr

44 :01/80/050/00085/AM18/      :o9/24/040/00581/AM17/

Decision: The COrninittec cOnsidcred the case as

sent to E)ILII on 6.6.2017 for their exarnination

20.2.2018

07.02.2017             Date:20.22018

per agcnda. It is nOted that applicatiOn

and commcnts. Case is dcfctrrcd tO

´
■

Case No。 :25/5/80-ALC2/2017 Palty       Name:AZAD
ENGINEERING  PRIVATE
L´IMITED

HQ Ilile RIン A
:01/80/050/00086/AM18/      :o9/24/040/005791ヽM17/

Decision:Thc COmnlittec cOnsidcred thc casc as

scnt to E)HI On 6.6.201 7 for their exarllination

20.2.2018

F‖e Lic No/Date:0910064664 Defer
07.02.2017

pcr agcnda. It is

and comments.

Status:
Deferred

Date:20.22018

notcd that application

Casc is dcferred to

Case No.:6/26/80-ALC2/2016 Party   Name:AUTOCOMP Mcct   No/Date:17/80-
CORPORAT10N   PANSE ALC2/2017
PRIVATE LIMITED       19 12.2017

HQ              Filc RLA
:01/80/050/00630/AM17/      :31/83/040/00152/AM17/

Dccision:Thc comrllittcc considcrcd the casc as

to furnish infOrlllation as rccOFllinCndcd by DHI

datcd 23.5.17.Case is dcfcrrcd to 20.2.2018.

Status:
Deferred

46
File Lic.No/Date:3110066585 Dcfer

10.02.2017 Date:20.2.2018

pcr agcnda.It is dccided to ask thc flrm

vidc thcir lettcr n0 3/40/17-TSW (B)

case No.:42l25180-ALC2/2016 party Name:MARUTI Meet No/Date:17lg0-
HYDRAULICS PVT. LTD. ALC2I2O17

19.t2.2011

.- HQ File RLA File Lic.No/Date:311006658741 :011801050100602lAMl7l :3U83/040/00153/AMtlt 14.02.2017

Decision : The committee considered the case as per agenda. It is decided to reject the
case as import and export items are same. RA concemed may take n...rru.y action
under para4.7 of HBP as per above decision of Norms committee.

Case No.:20/5/80-ALC2/2017  Party Name:FUTURE TECH Mcet    No/Datei1 7/80‐
Status:

ENGINEERING PVT.LTD,   Al_C2/2017         Approved
19.12.2017

Status:
Rejected

48 HQ              File

:01/80/050/00081/AM18/

Dccision:The COmlllittee

RLA F‖ e Lic.No/Date:0710111297
:07/24/040/00399/AM17/      120.03.2017

considered thc casc as pcr agcnda and t00k thc f0110wing



dccision. Authorisation holder shall submit a ccrtiflcatc from Customs/GST/Central

excisc authoritics showing production consumption data to thc RA at the tirne of EODC.

RA would comparc this with the quantity applicd by thcm and anow lowcr ofthe two

for redemption purposc.

RA conccmed may take nccessary action undcr para 4.7 of HBP as pcr above decision

ofNorms Committcc.

Case No.:8/5/80-ALC2/2017  Parり   Name:OAM  SAAI Meet   No/Datel1 7/80-Status:
INTERNAT10NAlン INC     ALC2/2017         -

19.12.2017        Tcも
"外
もえ

HQ              File RLA             File Lic.No/Date:0510402055 1
49 :01/80/050/00069/AM18/       :05/24/040/00649/AM17/      24.03.2017              1

Decision:The cornmittec considercd thc casc as pcr agenda.It is decidcd to rttect thC

case as import and cxport itcms arc samco RA conccrned  may takc ncccssary action

undcr para 4.7 ofHBP as per above decision ofNollllS COmlnittec.

Case No.:18/5/80-ALC2/2017  Party  Name:SARA
PRIVATE LIMITED

HQ              File RLA

50 :01/80/050/00079/AM18/       :61/24/040/00006/AM17/

Dccision : 'fhe Committee considered the case as per agenda. It is decided to allow
import item net to net with accountability clause as per GN-4 of Engineering product
group. RA concerned may take necessary action under para4.7 of IIBP as per abovc
decision of Norms Committee.

Case No.:2 l/5180- Al,C2l20l7 Pamy Name:HELVOET Mect   No/Date:17/80‐ Status:
DeferredRUBBER  AND  PLASTIC ALC2/2017

TECHNOLOGIESINDIA P.L.19122017

IIQ File RLA File Lic.No/Date:3 I 10066650 Defer
:01/80/050/00082/AM I 8/ :3 I /83/040/00l82lAMl7l 3 I .03.2017 Date:2}.2.2018

Decision : The Committee considered thc case as per agenda and decided to call for
information on following points :-

a). 'fechnical descriptions / specifications, percentage composition ( by weight ) of the

-, products to be exporled:

'' b). Detailed manufacturing process along with technical justification for wastages claimed
at each stage and each of the materials required in the manufacturing process;
c). Whether the scrap generated in the process is being reused or not. If not the technical
justification for its non-use may be furnished. If the scrap is being sold, the sale value/
commercial value may be indicated;
d). Material balance indicating calculative statement of the requirement of each of item for
manufacture of each of export product;
f). What are othcr ingredients used in manufacturing other than the ones claimed in
authorisation.
Case is deferred to 20.2.2018.

SAE IMeet   No/Date:17/80_Status:
ALC2/2017          .Approvcd
‐19.12.2017             1

File Lic.No/Date:6110001414

24.03.2017



Casc       No.:23/5/80-Party     NamelTERUMO Meet   No/Datc:17/80-Status:
ALC2/2017           PENPOL PRIVATE LIMITED ALC2/2017         1Approvcd

19.12.2017

HQ            File RLA            File Lic.No/Date:5310019312
:01/80/050/00084/AM18/    :53/24/040/00028/AM17/     03.04.2017

Decision:Thc Committce dclibcratcd on thc matter and taking clue from the writtcn

commcnts furnishcd by DIPP(TSW SCCtiOn)宙 de thcir lctter no 07/9/2016-TSW dated
08.12.2017,it is decidcd to ratify the norlllls as undcr:―

つ
‘

Export item Name Quantity in
(Number )

Imporl item name Quantity allowed

ｇ

１
．
Ｂａ

Single Blood
14860.000 PVC Compound

1.10 kg / kg conter
contained in expol
product

2.   Single B100d

Bag with NIP 25090.000

Stainless Steel Capillary
(Cannule with Protective
Cap) ( Needle
Assembly)

1.03 number / numbe
content contained i;

export product

3. Single Blood
Bag with Sampling
Arm NIP, Holder
&DBag

1344.000
Evident Paper- Plastic in
Roll or Sheet (Self
Adhesive)

1.04 sq. mtr. /sq. m
content contained i
export product

Double Blood
８

４
．
Ｂａ 53712.000

Aluminium Foil Cover
(Laminated Aluminium
Pouch)

1.02 number / numbc
content contained it

export product
5. Double Blood
Bag with Sampling
Arm

3720.000
Plasma Cup (Rubber
cap)

1.03 number / numbe
content contained i;

export product

6.  Double B100d
Bag with Sampling

Arln, NIP, Holdcr

&D Bag
435210.000

Luer Adaptor Holder
Assembly

1.03 number / numbe
content contained i;

export product

7. 'l-riple Blood
Bag with Sampling
Arm. NIP, Iloldcr
&DBag

71080.000 Oxygen Absorber

1.03 number / numbe
content contained it

export product

8.  Triplc B100d
Bag SAGヽ4 10288.000 Y Tubc

1.03 number / numbe
content contained it

export product
9. Triple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

502856.000
Thermal Transfer
Ribbon I l0 mm width x
300 mtr Long

1.03 meter/mete
content contained it
export product



10. Top & Bottom
Triple Blood Bag
SAGM with
Sampling Arm,
NIP, Holder & D
Bag

35280.000
Big Brcak off Valvc

(Big BOV)

11. Quadruple
Blood Bag SAGM

12. Quadruple
Blood Bag SAGM
with Sampling
Arm, NIP, Holder
&DBag

12522.000
Soft Shcll Filter(CRC

Filter)

13. Quadruple
Blood Bag SAGM
Buffy with
Sampling Arm,
NIP, Holder & D
Bag

18966.000
Stamping Foil Tape 27
mm width x 500 mtr
Long

14. Top & Bottom
Quadruple Blood
Bag SAGM with
CRC Filter,
Sampling Arm,
NIP, Flolder & D
Bag

10800.000 'fube Connector

15. Top & Bottom
Quadruple Blood
Bag SAGM with
Sampling Arm,
NIP, Holder & D
Bag

67998.000

16.   Penta BloOd

Bag with NIP 2574.000
Big Break off
Sleeve (Big Ｖａ‐ｖｃ剛
'fAB Tube Connector

PET¨CPP Cover

1.03 number/number
content contained i;r
export product

1.03 number/numbcr

content contained i::r

rt

1.03 number / numbe;:
content contained in
export product

1.03 number / numbc.:
content contained in
export product

1.03 number / numbe;:
content contained itr
export product

l.03 number / numbe.:
content contained it:r

export product

1.03 number / numbc,:
content contained it:r

CX

1.03 number / numbc::
content contained irr

1.02 number / numbc.:
content containcd it r
export product

RA concerned may take necessary action
decision of Norms Committee.

under para 4.7 of HBP as per above

46920.000 Y Connector

Tubc IIoldcr



Casc No.:9/5/80-ALC2/2017 Parり         Name:DEE Meet   No/Date:17/80‐ Status:
DEVELOPMENT        ALC2/2017        1Approved
ENGINEERS LTD       19.12.2017

1HQ             File lRLA             File lLic.No/Datc:0510402180 1Dcfer
53 :O1/80/050/00070/AM18/    105/23/040/00584/AM17/     06.04.2017            1Date:19.12.2017

Decision : The COmllnittcc cOnsidercd thc case as per agcnda . It is dccidcd to anow

irrlport itcms under SION C-1647. RA concemcd may takc neccssary actiOn undcr para

4.7 ofHBP as per abOvc decisiOn ofNollllS COrnmittcc.

Case No.:15/5/80-ALC2/2017 Party   Name:GEA   BGR Meet   No/Date:17/80-Status:
ENERGY SYSTEM INDIA ALC2/2017         Approved
LIMITED              19.12.2017

HQ              File RLA             Filc Lic No/Date:0410162959
:01/80/050/00076/AM18/       :04/24/040/00235/AM17/       07.04.2017

‐Dccision:Thc Comllnittcc considcrcd thc case as pcr agenda and took fo1lowing decision

54 :―

1. Thc importitcm at Sl.nO. 1,2,3 and 7 arc a1lowcd undcr SION C-1647

2. 2.The importitcm a sI.No.4,5,6 and 8 arc a1lowcd undcr GN-4 of Enginecring

product on nct to net basis with accountability clause

RA concerned may take necessary action under para 4.7 of HBP as per abOve decision of

Norms Committee.

Case No.:16ノ 5/80¨ ALC2/2017 Pa“ y Namc:ALPINE COILS Mcet   No/Datc:17/80-Status:
LLP                     ALC2/2017           1Approved

19.12.2017

HQ File RLA Flle Lic.No/Datc:0410162960
:01/80i050/000l1lAMl8l :04t24t040t00234/AMt7 t Oi.O4.2Ot7

ss Decision : The Committee considered the case as per agenda. It is decided to allow
import item with 1olo wastage on the net content of copper with a condition that firm will
declare Copper content in export product and same may be incorporated in the
description of export product.
RA concerned may take necessary action under para 4.7 of HBp as per above decision of
Norms Committee.

Casc
ALC2/2017

HQ

No.:1715/80- Party Name:KYOCERA CTC Meet No/Date:17lg0-
PRECIS10N
PRIVATE LIMITED

Filc RLA

T00LS AIン C2/2017
119.12.2017

F‖ c lLic.No/Date1021 0207535

Status:
Deferred

Defer
Date:2}.2.2018

to ask the firm

,U :01/80/050/00078/AM I 8/ :02/24t040t00003/AM l8/ 18.04.2017

Decision : Thc committcc considcred thc case as per agenda and decided
to furnish information on following :-
The complete calculation of import item requirement.

Case is deferred to 20.2.2018.
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Case No.:14l5/80- Party Name: OAM SAAI Meet No/Date:17180- Status:DeferredALC2I?OI7 INTERNA'|IONAL INC. ALC2/2017
19.12.2017

-- HQ F'ile RLA Fite Lic.No/Date:0510402278 Defer57 :01/80/050/00075/AM l8/ :051241040100023/AMt8/ 20.04.2017 Date:20.2.20t8

Decision : The Committee considered the case as per agenda. It is decided to send
complete set of application to DIPP for examinations/comments.
Case is deferred to20.2.2018.

HQ

Casc No.:7/8/80-ALC2/2017  .Party   Name:BONATRANS Mcet   No/Date:17/80-
INDIA PRIVATE LIMITED  IALC2/2017

1912.2017

Irile RIン A F‖ e Lic.No/Datc:0310812707

漱譜leittЪttTI精 ::漁
dmttt∬
le農蝋翼評Ъtte'

per above decision of Norms Committee

Status:
Approved

decided to allow
para 4.7 of HBP as

Case No.:9/8/80‐ ALC2/2017  Party   Name:BONATRANS Mect   No/Datc:17/80-Status:
INDIA PRIVATE LIMITED  ALC2/2017         Approved

1912.2017

HQ                F‖ e RLA               Filc Lic.No/Datci03 10812709
59 :01/80/050/00153/ノ Mヽ18/      :o3/94/040/00073/AM18/      24042017

Decision : Thc COmnlittee cOnsidercd the casc as pcr agcnda. It is decidcd to anow

ilnport itcm as applicd. RA concerned may take necessary action under para 4.7 ofHBP as

per above decision Of Norms Committee

Casc No.:10/8/80-ALC2/2017 Party   Namc:BONATRANS Mcet   No/Date:17/80-Status:
INDIA PRIVATE lン IMITED  ALC2/2017         Approved

19.12.2017

HQ              File RLA             Filc Lic No/Date:0310812702
60 :01/80/050/00154/AM18/       :03/94/040/00059/AM18/      24.042017

Decision:Thc Committcc cOnsidercd thc casc as pcr agcnda.It is accidcd t6 a116w

ilnport itcm as applicd. RA concerned may take necessary action under para 4.7 ofHBP as

per above decision of Norrns Comnlittee

Casc No.:29/8/80-AI」 C2/2017  Party Nalllc:NUCON Mect No/Date:17/80-
I                       AEROSPACE PVT LTD

‐
  責O              File:良 LA
61 :01/80/050/00173/AMi8/      ::09/24/040/00652/AM17/

ALC2/2017
19.12.2017

File‐ Lic.No/Date:0910064966

25.04.2017

Status:
Approved

Decision : "l'he Committee considered the case as per agenda . It is decided to allow
import items under SION C-1647 . RA concerned may take necessary action under
para 4.7 of I{BP as per above decision of Norms Committee.
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Casc No.:22/8/80‐ ALC2/2017 Parり  Namc:FLASH FORGE Mcet   No/Date:17/80‐ Status:

PVT LTD              ALC2/2017          Approvcd
19.122017

File RLA F‖ e Lic No/Datc:2610012791
62 :011801050/00166/AMl8/ :261241040100003/AMl8/ 28.04.2011

Decision : The Committee considered the case as per agenda . It is decided to allow
import items under SION C-1647 . RA concerned may take necessary action under
para4.7 of HBP as per above decision of Norms Committee.

Case No.:19/5/80-A LC2/2017 Pany Name:HELVOET Mect   No/Datc:17/80‐ Status:
DeferredRUBBER AND  PLン ASTIC ALC2/2017

TECHNOLン OGIES INDIA P Iン  19.122017

63 HQ                F‖ e RLA               File Lic.No/Date:3110066717 Defer
:01/80/050/00080/AM18/     :31/83/040/00020/AM18/      02.05 2017             Datc:2022018

Dccision :  Thc Com■ littcc considcred the casc as pcr agenda  and it is noted that

application sent to DIPP(ChCmical)on 6.6.2017.Case is dcfcrrcd to 20.2.2018.

Case No.:2/4/80-ALC2/2017  Pany NameiFRIZAIR Meet No/Datc:17/80- Status:
Approved

HQ

PRIVATE LIMITED

HQ              File‐ RLA
:01/80/050/00057/AM18/       :09/24/040/00049/AM18/

Decision : The Committee considered the case as per agenda. It is decided to allow
import item as applied . RA concerned may take necessary action under para 4.7 of HBP as

per above decision of Norms Committee

Case No.:39/5/80-ALC2/2017 Party Name:L & T― MHPS Mcet   No/Datci1 7/80-Status:
TURBIN E  GENERATORS ALC2/2017 Deferrcd

PRIVATE lンIMITED       19.12.2017

HQ Filc RLA File Lic.No/Date:0310813078 Dcfer

65 :01/80/050/00100/AM18/      :03/95/040/01041/AM17/      05.05.2017
Date:202.2018

Decision : Thc Comrnittce considercd  thc case  as per agcnda. It is  noted on thc

rcconlincndation of DHI dcflcicncy lettcr scnt to the flrm vidc c mail on 28.8.2017.It is

dccided to scnd  flnal rerninder to thc f1111l  by hard copy to funlish thc rcquisitc

infollllation.Casc is deferrcd to 20.2.2018

Case No.:10/7/80‐ ALC2/2017

HQ              File

66 :01/80/050/00120/AM18/

Party  Name:EL
ELECTROMETER
PVT.LTD

RIンA
:05/23/040/00044/AM18/

IALC2/2017

19.12.2017

File Lic.No/Date:0910065010

104.05.2017

SEWEDY Meet   No/Date:17/80‐ Status:
INDIA ALC2/2017        Approved
19.12.2017

FHc‐ Lic.No/Date:0510402497

09.05.2017

Decision : The Committee considered the case as per agenda and decided to allow import
item under GN-4 of Engineering product on Net to Net basis with accountability clause.

RA concerned may take necessary action under para 4.7 of HBP as pcr above decision

of Norms Committee.
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Case No。 :26/7/80-ALC2/2017 Party      Name:CHASYS Meet   No/Date:17/80-Status:
AUTOMOTIVE          ALC2/2017         Approved

HQ
:01/80/050/00136/AM18/

COMPONENTS PVT.LTD.  19.12.2017

File RLA             Filc Lic.No/Date:3110066727
:31/83/040/00181/AM17/ 09052017

67 Decision : The Committee considered the case as per agenda. It is decided to ratify thc
norms on repeat basis on the recommendation of DHI as allowed in respect of Advance
authorisation no 3110066778 dated09.6.2017 ( case at sl. No 84 of this meeting ).
RA concerned may take necessary action under para 4.7 of HBP as per above decision
of Norms Committee.

Case No.: l/5/80-4LC2l20l1 Party Name:FRIZAIR Meet  No/Datci1 7/80-
PRIVATE l′ IMITI]I) ALC2/2017

19.12.2017

HQ File RLA File Lic.No/Date:0910065036
68 :01/80/050/00062/AMl8/ :09l24lO40l00}71lAMlLl 12.05.2017

Decision : l'he Committee considered the case as per agenda. It is decided to allow
import item as applied. RA concerned may take necessary action under para 4.7 of HBP as

per above decision of Norms Committee

Casc No.:31/8/80-ALC2/2017 Paty Name:RIETER INDIA Meet   No/Date11 7/80-Status:
PRIVATE LIMITED       ALC2/2017          Approvcd

1912.2017

HQ                File RLA               Filc l′ ic.No/Datc:3H0066731
:01/80/050/00175/ノ Mヽ18/       :31/82/040/00016/AM18/       12.05.2017

69 Dccision:Thc Committec considered thc casc as pcr agenda.Thc Commitcc considcrcd

thc casc as pcr agcnda.It is decided to anow impOrt itern Nct to Net basis without any

、vastagc undcr GN-4 of Enginccring product,with accountability clause.

RA conccrned may takc ncccssary action undcr para 4.7 of HBP as pcr abovc dccision

ofNollllS C01■ mittcc.

Casc No.:28/8/80-ALC2/2017 Party Namc:NIPHA EXPORTS Meet   No/Date:17/80‐ Status:

PRIVATE LIMITED       ALC2/2017         Deferred
‐19.12.2017

HQ File RLA
70 :01/80/050/00172/AM18/      :02/24/040/00026//ヽ M18/

Decision : The Committee considered the case as per agenda. It is decided to send
reminder to the firm to furnish requisite information at sl. No 3,4,5 & I I of standard
format. Case is deferred to 20.2.2018.

Status:
Approved

File Lic.No/Datc:0210207598 Dcfcr

15.05.2017             Date:202.2018

Filc RLA

Status:
Deferred

Defer
71 :01/80/050/00148/AM18/     105/24/040/00005/AM18/      16.05.2017             Date:20.2.2018

Decision:The Comrnittcc considcred thc casc as per agcnda.It is decidcd to send flnal

rcllllindcr to thc flrnl to furnish rcquisitc information  at sl.No 3,4,5 8L ll of standard

format.Casc is dcfcrcd to 20.2.2018

Casc No.:4/8/80-ALC2/2017 Palty Nalne:THE
PVT lンTD

INDUREIMcet   No/Date:17/80-
AL′C2/2017
19.12.2017

F‖ e Lic.No/Date1051 0402573HQ



Casc No.:8/8/80¨ ALC2/2017 Palty  Namc:BONATRANS Meet   No/Date:17/80-Status:
INDIA PRIVATE LIMITED  ALC2/2017        Approved

19.12.2017

File RLA File Lic No/Datc:0310813305 Dcfcr
72 :01/80/050/00152/AM18/    :03/94/040/00142/AM18/      16.05.2017             Date:20.2.20187

Decision : Thc Comrllittcc considcrcd thc casc as pcr agcnda. It is decided to anow

ilnport itcm as applicd. RA concerned may take necessary action under para 4.7 ofHBP as

per above decision of Norms Committee.

Casc No.:11/8/80-A LC2/2017 Party   Name:BONATRANS Meet   No/Date:17/80-Status:
INDIA PRIVATE LIMITED  ALC2/2017         Approvcd

19.122017

HQ Filc RLA File Lic.No/Datc:0310813302

:01/80/050/00155/AM18/       :03/94/040/00139/AM18/       16.052017

Decision : Thc ComΠ littcc considered the casc as pcr agcnda. It is

irnport item as applied.RA concerned may take necessary action under

per above decision of Norms Committee

Casc        No.:30/8/80-Patt  Namc:OM  OPTEL Mcct   No/Datc:17/80‐ Status:
ALC2/2017           1NDUSTRIES   PRIVATE ALC2/2017        Defcrrcd

HQ

decided to allow
para 4.7 of HBP as

LIMITED,

File Rl′A

19.12.2017            .

File Lic No/Date:1110028281‐ Defer74 HQ
:01/80/050/00174/AM18/     :11/24/040/00002//ヽ M18/     23.05.2017             Date:20.22018

Decision : The Colninittce considered the case as pcr agcnda. It is decided to renlind

ⅣIEI′r to expCditc thcir commcnts,Casc is dcfcrred to 20.2.2018.

Case No.:2/5/80-ALC2/2017 Party      NameiFRIZAIR Mcct   No/Datc:17/80‐ Status:
PRIVATE LIMITED       ALC2/2017         .Approvcd

19.12.2017

HQ                 F‖ c RLA                Fllc Lic.No/Date:0910065095
75 :01/80/050/00063/AM18/       :09/24/040/00091/AM18/       24052017

D′cisJθ″ =′「 he Comrnittcc considCrcd thc casc as per agcnda. It is dccidcd to a1lo、
v

irnport itcm as applied.RA concerned may take necessary action under para 4.7 of HBP as

per above decision of Norms Committee

Case No.:6/8/80-ALC2/2017 Party       Name:APAR Mcct   No/Datc:17/80-Status:
INDUSTRIES Iン IMll・ ED    ALC2/2017         Deferrcd

19.12.2017

76 HQ Filc RI´ A F‖e Lic.No/Date:0310813498 Defer

101/80/050/00150//ヽ M18/     :03/94/040/00141/AM18/      24.05.2017 Datei20.2.2018

Dccision : 'I'he Committee considercd the case as per agenda. lt is decided to remind the

firm to furnish information as per the deficiency raised by DEIT. Case is deferred lo 20.2.201,8.
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Case No.:24/8/80-ALC2/2017.Party Name:I― TECH PLAST Mect   No/Date:17/80-Status:
INDIA PVT.LTD.(EOU)   ALC2/2017        Deferrcd

19.12.2017

HQ
11 :01 1801050/00 I 68/AM I 8/

Filc RLA               File Lic.No/Datc:0310813534 Dcfcr
:03/94/040/00157/AM18/      25.05.2017             Date:20.22018

Decision : 'fhe Committee considered the case as per agenda. tt is decided to send
complete set of application to DIPP for their examination and comments. Case is deferred to
20.2.20L8

Case No.:1/8/80-ALC2/2017 Party Name:VISHAL Meet   No/Date:17/80-
ENGINEERING
CORPORAT10N

HQ              Filc RLA
:O1/80/050/00145/AM18/      :06/24/040/00008/AM18/

Dccision:Thc Comllnittcc considcrcd the casc ,

to lurnish information on fo1lo、 ving :―

1. Thc item to bc cxportcd in numbcr.

2. The 、vcight ofthc cxport itcm.
3.The weight of Aluminum.
4.The matcrial balancc.

Case is deferred to 20.2.2018.

ALC2/2017
19.12.2017

F‖e Lic.No/Date:0610038630

Status:
Deferred

Defer
.      29.05.2017             Date20.22018

as pcr agcnda.Itis dccided to ask thc flm

Case No.:3/5/80¨ ALC2/2017  Party Namc: BIO ‐ TECH.Meet   No/Date:17/80‐ Status:
VIS10N CARE PVT.LTD   ALC2/2017         ‐Defcrred

19.12.2017

Filc RLA Filc Lic.No/Date:0810140386 Defer

,, :01/80/050/00064/AM I 8/ :081241040100056/AM l8/ 30.052017 Datc:2022018

Decision : The Committee considered the case as per agenda and noted that this office
has requested RA Ahmedabad vide email on 22.92017 to furnish hard copy of thc
application . The hard copy of application has not been received so far. It is decided to
remind RA concerned .Case is deferred to 20.2.2018.

Case No.:26/8/80-ALC2/2017 Party   Name:   MICRON Mcet   No/Datc:17/80‐ Status:

INSTRUMENTS PVT LTD   ALC2/2017          withdrawan
19.12.2017

HQ              Filc RLA             File Lic.No/Datc:0510402989
:01/80/050/00170/AM18/      :05/24/040/00105/AM18/      31 052017
80 Dccision:Thc Committcc considered thc case as pcr agcnda.Itis notcd that im vidc

thcir lcttcr No. Rcl ND/MI.F-131-2989/2017 datcd 17.11.2017 has infoHncd that thcy

have surrcndered thc abovc mentioncd advancc authorisation in CLA  Ne、 v Dclhi and
santc has bcen cancencd by CLA vidc thcir lcttcr no SP 127076 dated 6.10.2017.It is

decidcd to 、vithdra、v the casc lroln agcnda.

HQ
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Case No.:34/8/80-ALC2/2017 Party Name:VEElン INE MEDIA Meet   No/Date:17/80-
LTD. ALC2/2017

19.12.2017

HQ               Filc RIコ A File Lic.No/Datc:0210207642
:01/80/050/00178/AM18/       :o2/24/040/00o37/AM18/      31.05.2017

,, Decision : The Committee considered the case as per agenda and took following decision

l 'The import item at Sl. No. I to 7 and 12 are allowed under GN-4 of Engineering
product on Net to net basis without any wastage with accountability clause.
2.'lhe irem ar sl. No g to l l are allowed undeisroN c-r647.
RA concerned may take necessary action under para 4.7 of HBp as per above decision of
Norms Committee.

Status
Approved

Case No。 :21/8/80-ALC2/2017 Party NameiFLASH FORGE.Meet   No/Date:17/80-
PVT LTD ALC2/2017

19.12.2017

Status:
Rejected

HQ               Filc RLA
:01/80/050/00165/AM18/ :26/24/040/00o07/AM18/

File Lic.No/Date:2610012803

02.062017

82 Decision : l'he committee considered the case as per agenda and it is noted that on therecommendation of DIPP deficiency letter dated 18.7.2017 ,letter sent to the firm tofurnish information vide e mail dated 28.8.201 7 andfinal reminder sent vide e mail datcd
16'11'2017 and reply received from the firm so far. Committee decided to reject the case.
RA concerned may take necessary action under para 4.7 of HBp as per abo"ve decision ofNorms Committee

Case No.:1/11/80-ALC2/2017 Party Name:HTLIン IMITED Mect   No/Datc:17/80-
ALC2/2017
19.12.2017

File RLA               File Lic.No/Date:0410163186 Defcr
:04/24/040/00045/AM18/      o5.06.2017             Date:20.2.2018.

Decision : The Committee considered the case as per agenda and it is noted that hardcopy of the application not received. It is decided to remind RA Concerned and firm tofurnish hard copy of the application .case is deferred to 20.2.201g.

Case No':14/8180-ALC2/2017 Party Name:cHASyS Meet No/Date:17180- Status:

33J,?X,3J,1T3 PVr LrD ii?::::,'l Approved

HQ File RLA Fite Lic.No/Dare:3 I 10066778
to:01/80/050/00158/AMl8/ :31/83r040r00033/AMr8/ 0g.06.2017

Dccision : The Committee considercd. thc case as pcr agenda. I tis decided to ratify thcnorms based on the recommendation of DFfl letter No.TswBl3l6ol2olT dated24'11'2017 (Copy of the letter attached at the end of minutes.) RA concerned may take
necessary action under para 4.7 of HBP as per above decision of Norms Committee.

Status:
Deferred

FIQ
83 :01/80/05 OlOO2t4t AMIB/
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Case No.:2318180-ALC2/2017 Party Name:HTL t.IMITED Meer No/Dare:17lg0- Status:
ALC2l20l7 Deferred
t9.12.2017

IIQ File RLA Fite Lic.No/Date:0410t63237 Defer
tr:01/80/050100167lAM'B/ :04r24r040r00059/AMr8/ 19.06.2017 D..":20.2.2018.

Decision : The Committee considered the case as per agenda. I t is noted that DEIT has
raised deficiency vide their letter dated 10.8.2017 and,letrer sent to the firm vide e mail
dated 5.10.2017 to furnish information . It is decided to send final reminder to the firm tofurnish information failing to which case will be rejected. Case is deferred to 20.2.201g.

Casc No.:2/8/80-ALC2/2017

86 HQ
:01/80/050/00146/AM18/

Decision:Thc COmmittce
casc lor ncxt rnceting.

Party       Name:FRIZAIR
PRIVATE LIMITED

Irilc RL´ A
:09/24/040/00168/AM18/      ‐

considered thc casc as pcr

Meet No/Date: l7180- Status:
ALC2/2017 tpproved
19.12.2017

Lic.No/Date: Og I 0065222
28.06.2011

agenda. It is decided to defer the

Fllc

Casc No.:3/8/80-A LC2/2017 Palty Namc:CHEMICO Mcet   No/Datc:17/80-
SYNTHETICS Iン TD., ALC2/2017

19.12.2017
HQ File RI´A File lン iC●No/Date:0510403251 .Defer
:01/80/050/Oo147/AM18/ :05/23/040/00108/AM18/ 28.062017

Status:
Deferred

Date:202.2018

Casc No.:5/8/80-ALC2/2017 Parり
Name:CHEMICo Mcet  No/Date:17/80-

SYNTHETICs L´ TD, ALC2/2017
19.122017

HQ File RIンA File Lic.No/Date:0510403286 Defer
:01/80/050/Oo149/AM18/     :o5/23/040/00124/AM18/

Decision : The Committee considered the case as
of the application no1 received so far. It is decided
furnish hard copy of the application at the earliest.

Decision : The Committee considered the case as
of the application not received so far. It is decided
furnish hard copy of the application at the earliest.

per agenda. It is noted that hard copy
to request RA concerned and firm to

Case is deferred to 20.2.2019.

Status:
Defcrred

雷l錨貯議t∬嵐肌鷲1ぷ1:
Case is dcfcrrcd t0 20.2.2018.
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Manual Cases

.No.405

M/s. Pranita
Engineering
Solutions Pvt.

Ltd.,

HQF No 01/80ノ 162/00101/AM15/DESI
Meeting No 17/18 RLA,No 07/24/040/00187/AM09 0710059077

dt13 08 2008

Decision: The Committee considered the case as per agenda .lt is noted that as per MSME
Bangalore vide their letter dated 22J .2015 has furnished valuation report on percentage of
scrap. Committee decided to send a complete set of application to DIPP to examine the matter
and furnish their comments. Case is deferred lo 20 2.2OiB.

Datei 19 12 2017 Request for fixation of norms.

S.No.406

Case No AIR-163 HQF No 01/80/050/00138/AM16/DESI
Meetlng No 17/18 RLA,No 05/23ノ040/00096/AM16
Date:19122017 Request fixation of norms

M/s    Boysen
lndia Ltd, Utter

Pradesh

Decision : The committee considered the case as per agenda.
set of application to DIPP for their examination and comments

Lic No &date

0510394521

dt10 06 2015

It is decided to to send a complete
Case is deferred to20.2.2018

「

∃

Ш

S.No.407

Case No A/R-164 M/s B10-TECH
Vlslon Care Pvt

Ltd,

Ahmedabad

→QF No 01/80/050/00120/AM16/DESI Lic No &date
Meeting No 17/18 RLAI No 08/24ノ 040/00023ノ AM16 0810135195

dt06 05 2015Datei 19 12 2017 Request for revision of norms

Decision: The committee considered the case as per agenda. lt is decided to request ttte ftrr;
appear before Norms committee for personal hearing . Case is deferred to 20.2.2018

S.No.408
Case No AノR-14 M/s Larsen &

Toubro Limited,
Mumbai

F No 01/80/050/00170/AM12/DESI Lic No and date
Meetlng No 17/18 RLA No 03/95/040/00166/AM12 0310640468

Date 05 07 2011Date1 19 12 2017 Request for amendment in
description of export product.

Decision:ThecommitteeconsideredthecaSeaSperagenda.i.lffil
quo as per the earlier decision of Norms committee meeting no 25117 dated 14.3.2017.

RA concerned may take necessary action under para 4.7 of HBP as per above decision of Norms
Committee.

S.No.409
Case No AIR-18 M/s

KINECO
PRIVAttE
LIMITEDI
GOA

HQF No 01ノ 80/050/00133/AMl1/DESI Lic. No. and date
Meeting No 17/18 RLA F No17′ 24/040/00028′AM10

RLA F No17/24/040/00017/AMll
RLA F No17ノ 24′040/00055/AM10
RLA F No17′ 24ノ040/00008/AMll
RLA F No17/24/040/00004/AMll

1)1710002815
date 08 10 2009

‖)1710003514
date 30 09 2010

1‖)1710003301
date 28 04 2010

iv)1710003421
date 27 07 2010
v)1710003338
date 21 05 2010

Date:19122017 Request for fixation / modification /
amendment of norms.

Decision: The committee considered the case as per agenda. lt is decided to reject the reques
of the firm regarding modification/amendment of norms as no calculation furnished by the firm .

RA concerned may take necessary action under para 4.1 of HBP as per above decision of Norrn
Commiftee.

request

Case No AIR-48 Llc No &date



ム
S:,No.410
Case No A/R-55 M/s Larsen &

Toubro Limited,
Mumbai

F No 01/80/050/00618/AM15/DESI Lic  No  and
date

0310791521Meeting No 17/18 RLA No 03/95/040/00690/AM15
Datedi 19 12 2017 Request for re-ratification of norms. dt 28 11 2014

Decision: The committee considered the el
item at sl . no 5 to 7 of licence amendment sheet dated 2-3.11.2015 under SION C-1647.
' RA concerned may take necessary action under para 4.7 of HBP as per above decision of Norms
Committee.
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ileu rnerr repty vtoe u.M No 16/93/AM_1 7lp_51107 dated

sets under EPCG Scheme had been clarified vide pC
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S:.No.411
Case No A/R-56 M/s Bharat

Heavy Electrical
Limited,
Hyderabad.

F No 01/80/050/00495/AMl1/DESI Lic. No. a
date

Meeting No 17/18 RLA No 09/24/040/00169/AMll 0910043002
dt 06 08 2010Datedi 19 12 2017 Request for fixation of norms.

Decision: The committee noted that as perthe minutes of norms committee meeting no 13/11
dated 11.9.2012 BHEL has obtained the above advance authorisation for import of inputr
required for manufacture of power plant for supplies to M/s Sterlite lndustries lndia Ltd. whr
in turn has taken EPCG licence and they are going to discharge EPCG obligation by way o
export of phosphoric Acid. The matter was referred to EPCG bivision of thii office seekin<
their opinion whether an EPCG licence can be issued for import of power pf"rt 

"gli.;which export obligation will be discharged by way of export of not the export of [owegenerated by the power plant but by way of export of other products manufactured by M/:
Sterlite lndustries lndia Ltd. i.e phosphoric Acid .

The EPCG Division of this office furnished their reply vide O.M No 1gl93/AM-17tp-5107 datec
27 .10.2016 as under :-

1 The policy for importability of DG sets under EPCG Scheme had been clarified vide pC
29,199 and PC 20 ,2005.|t is stated that Policy circular no 29 decentralised the powers for
considering EPCG application for DG sets less than '1000 KV{ to RAs and policy circular nc
20 dated 23.2.2005 allowed import
10 KVA under EPCG Scheme without any age restrrctiorL

ii'The import of Power Gene_rating Sets ( including Captive power plants and power Generator
:9t: ol any kind ) were disallowed under EPCG Scheme vide Notification no 07 dated
18.4.2013 and this notification have no retrospective effect.

iii. lt is further clarified that as far as exportability of alternate product such as phosphoric
Acid is concerned under para 5.4 of FTP w.e.f 31.3.2OOS Export obligation may also be fulfiled
by export of other goods manufactured or service rendered by the sime firm I company wnicn
has the EPCG Licence. EO fulfilment by export of 1OO% alternate product was also allowed
under EPCG scheme vide PN 42 dated 28.1.2004. The same is reduced to 50 % w.e.f 1 .4.2OOg
and the provision was removed on j7.4.2013.

This matter may be deferred to next meeting.

SINo 412
Case No A/R-57 M/sL&T― MHl

丁urbine

Generators
Pvt Ltd

F No 01/80/050/00390/AM14/DESI Lic. No. and
date

N0 1′ /18 RLA No 03/95/040/00055/AM14 0310753783
Dt15 10 2013Datedi 19 12 2017 Request for amendment in norms

Decision: The commffis per agenda. lt is decided to 
"n,"no 

tnE
norms based on the recommendation of DHI letter no. tswa ufi4t2o1o dated.1g.12.2o17.
copy of the letter attached at the end of minutes. RA concerned may take necessary action undcr
para 4.7 of HBP as pcr qbove decision of Norms Committce.

1
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SI.No.413
Case No
AIR-67

M/s MSS lndia Pvt Ltd,
Mumbal

F No 01/80/162/2o4/AM18/DES―
|

ALC  Meetlng
No  17/18 dt
19122017

Subject :-Modification / Ratification of
the year 2013-14, 2014-1 5
parts for Industrial use

input-output Wastage rrorms for
&2015-16 for Elcctrical Sparcs/

Decision:ThecommitteeconsideredthecaSe,Spe
wastage norms forthe year2014-14,2014-15 & 2015-16 based on the recommendation of
DIPP letter No.1217812017-TSW-AIR dated 17.11.2017(copy of DIPP letter with Annexure-
l,Annexure-2 & Annexure -3 are attached at the end of minutes).
RA concerned may take further necessary action accordinqly.

S:.No.414
Case No
A/R-69

M/s Bharat
Heavy
Electricals
Limited,
Haridwar

F No 01/80/050ノ 00572ノAM12/DES
:

Lic. No. and
date

ALC Meejng
No 14/80

RLA No 61/24/040/00055/AM12 6110000728
dt 27 12 2011

Datedi

19122017
Request for revision of norms
to allow six items at Sl. No.
217, 218,219, 228, 229 and
230 and grant of deemed
export benefits against the
above six items

Decision: The committee considered the case as per agenda and it is noted that firm has
obtained the above advance authorisation for export of Steam Turbine ,Generator , condenser
with Auxiliaries and import of 233 items . The norms committee in its meeting no 27180 dated
20.3.2012 deleted the import item at sl. No 217 to 233 as they are capital goods in nature .

The Norms committee in its meeting no 14114 dated 01 .10.201 3 re-considered the
representation of the firm and decided to amend the earlier decision and allowed other rtems
except six items at sl.no 217,218,219,228,229 and 230 in terms of Policy Circular No 50
dated 28.12.2011. PRC also in its meeting no29114 dated 19.11.2013 not allowed these six
items .

2. The firm's representation on above matter again re- considered in Norms committee
meeting no 05/16 dated 09.6.20'15 and it is clarified to them that these items (BTGs )are
finished goods and not components/ raw materials as claimed by them and benefits of
deemed exports will not be admissible for these items as per Circular no 50 dated 28J22011.

3. The present request / representation of BHEL dated 28.3.2017 and information furnished by
them forwarded to DHI for their comments. Department of Heavy lndustry vide their letter
No 3/85/2017-TSW (B)dated 31.10.2017 has made following two recommendation :-

i. The list of items which were earlier allowed by Norms committee but are arranged
indigenously as requested by BHEL vide their letter dated 05.10.2017 may be deleted.

ii. The items 217 to 219 and229to230,234 are parts which have been assembled to make
complete Turbine / Generator and process of assembly is included in the scope of
manufacturing in import policy, 78o/ovalue addition , the Bill of Entries in the name of BHEL
may be allowed net to net Under GN-4 with Accountability Clause.

The committee noted that the above mentioned six items which were not allowed are i.e HP
Turbine ,lP Turbine , LP Turbine ,Generator Rotor, Generator ( excluding Rotor ) and special
tool for assembly and disassembly of HP Turbine. The reason for not allowing of above
mentioned six items are already clarified at para 2 above. ln view of above, the Committee
decided to refer the matter to PRC for consideration, beinq a policy issue.



S:.No.415

S:.No.416

S!.No.417

S!.No.418

Case No.Aノ R ―
70

M/s. Bharat
Heavy
Electricals
Ltd., Hardwar

F.No.01′ 80ノ050ノ00332′AM12ノDES.| Lic. No. and date

Meeting   No.
17ノ80

RLA No.61′24′040′00030′AM12
&61′ 24ノ040′00031ノAM12

611000067529.8.2011
&       6110000676
29.8.2011Dated:

19122017
Subject: Request for Fixation
/revision of norms.

Decision:ThecommitteeconsideredthecaSeaSperagenda.ltisnoieoryo
in respect of above two authorisations by BHEL are as such supplied direcily to project site.
The firm has not furnished any documentary proof regarding manufacturing activity performed on
imported item . ln view of this committee decided to maintain the status quo of earlier decision
taken by Norms committee meeting no 12t80 dated 04.9.2012.
RA concerned may takc necessary action under para 4.7 of HBP as per above decision of Norrns
Committee.

―
「
―
―
―
∃

「

「

plete

import

Norms

Case No
A/R-160

M/s Nucon
Aerospace
Pvt    Ltd,
Hyderabad

F No 01/80/050/00232/AM17/DES: Lic. No. and date

ALC Meeung
No  17/80

RLA No 09/24/040/00717/AM16 0910063349
dt 02 03 2016

Datedi

19122017
Request for ratification of norms.

Decision: The committee considered the case as per agenda. tt is OeciOeO to senO a com
set of application to DIPP for their examination and comments. Case is deferred to20.2.2018.

Case No
AIR―

M/s.
Bombardier
Transportati
on lndia Pvt.
Ltd.,
Vadodara.

F No 01/80/050/00177/AAl11 7/DESI Lic. No. and date

ALC Meeung
No  17/80

RLA No 34/21/040/00580/AM16 3410042012      d
28032016

Datedi

19122017
Request for amendment of norms.

Decision:Thecommitteeconsideredthecaseasperagenda. ltiJdectded toamendtt-re
item measurement from weight to Meter, on the recommendation of DHl.
I{A concerned may take necessary action under para 4.7 of HBP as per above decision of
Committee .

Case No
AIR―

Mノs   GE
Power lndia
Ltd〕

(  fOrme‖ y
M/s A:stom
lndia   Ltd,

Mumbal

F No 01/80/0162/00346/AM15′ DESI Lic. No. and date

ALC Meeung
No 17/80

RLA,No 03/94/040/00333/AM15 0310786768     da
1472014

Datedi

19122017
Request for ratification of norms.

Decision: 'I'he committee considered thc case as per agenda. It is decided to amend the wcight of expo
productfrom5500M-l to 4500MT withoutanywastage.ontherecommendationofDHl letterno. l'SW
311712017 dated 15.11.20 l7 (copy of the letter attached at the end of minutes). RA concerned may tal
necessary action under para 4.7 of I-tBP as per above decision of Norms Committee.

********
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. thiect: AdvanceAuthorisation No. 3110066049 dated 14.3.2016-forthe

export of Plastic Products - M/s Decon lndia Plastics- Pune.
To: sk.panigrahi@nic.in

https://mail. gov.in/iwc_static/layout/shell.html?lang:en&3 .0.1 .2.0 -

Page 1 of 1

O\^U \< erk( C4t lxl ' _二_′ レ_のグ
Date. 12t13t17 03:40 PM D t p n

F No No7ノ449/2017-TSW

DEPARTMEN丁 OF lNDUSTRIAL POLICY&PROMOT10N

(丁SW Section)

Advance Authorisation No.3110066049 dated 14.3.2016‐ for the export of P:astic Products― Mノs Decon:ndia

P:astics‐ Pune.

DGFT UO.01ノ 80′050′00160rAM‐ 17ノ DES‐ 1′658 dated‐ 14.11.2017

DGFT may please refer to their UO on the subject mentioned above. ln this connection, the firm may be

requested to submit the following :-

'1 . Manufacturing process indicating wastage at each stage during molding process of manufacture of each

component of export.

2. Weight of each component of export, as per S.No. in the application (un plated) & also their total weight , (after

plating ) as per S.No. wise .

3. Net content of import inputs used in molding of each component of export.

4. production of item of export vis a vis consumption of item of import (also indigenous, if any) during the past 3 years,

duly certified by a Chartered Accountant.

(Nand La:)

Consultant

13‐12‐2017

DGFT(NCJ)

31
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D‖ }へ                    Department of Heaw industry

Sub:AA 510401415 of Dee development may be ratified as under

Ref:ID:1/80/50/599/AM-17/DES―
|

Item S10N C-1647/1742/GN-4/Repeat

1,2 1 02Kg/Kg cOntentin[P

3to 7 net to net under GN4. Word etc from S. No. 5 and all type of
variants from S. No 7 be deleted.

NC may take a view

DyDGFT,NC― l

TSW B3(91)/2017 dated 29/11/2017

‰

騰
lnd ustrial Adviser



o^hk .r1" '+ s4'nto - Q $

DL ertl
Ministry of Heavy Industries & public Enterprises

Department of Heavy Industry
TSW(B) Section

Subject: Application of M/S Auto Comp India for ratification
of norms of AA no-3110066595 dt 10-02-17

DES-I, DGFT may kindly refer to the above mentioned
licence of M/S Auto Comp India, The firm has submitted
some drawing but the same has not been corelated with
calculation. It is observed that the following informations asper appendix 4 E of application is not availlable in the
documents forwarded by DGFT.
1. Sl no (ii) a) and b) of Engineering products ofTechnical

Details.
2. Sl no b) of Raw Materials/ consumables of Technical

Details.

In view of above, this Office is unable to offer any
comments. DGFT may dispose the request as per their
policy/procedure . Accordingly the reference may be deleted
from the pendency list of this department.

The above issues with the approval of IA(KKT).

Development Officer
23-05-t7

DGFT, FTDO, NC-I
Deptt. of HI, UO No 3(a0)/17-TSW(B) dated

ql
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Department Of Heavv lnduStry

udvog Bhavan New Delhi

Ref: AA No.3110066727′
ChasyS A.COmp Pune

DGFTID No.1/80/50/136/AM18/DES-1

群 at basis Of Aメ 3ヽ110066778

Dy DGFT′ DES-1

Tsw B3/60/2017 dated 24/11/2017

`‐>い、
「

lndustrial Advisor
一(K.K.TiWan)

Чユー
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Department of Heavy lndustry
Udyog Bhavan, New Delhi

Ref: AA No.3110066731, Rieter Khandala

DGFT I D No. U80l50/17slAM 18/DES-l

AA may be ratified as under:
All inputs - net to net without any wastage /GN-4

NC may take a view.

Dy DGFT′ DES― |

TSW B7/R卜 1/2018/AA 6731 dt 10/1/2018

lndustrialAdvisor

И3
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Ministry of Heavy industry

Udyog Bhavan,New Delhi

:手ギ1:ヽ:1):311;1:lノ                  /11/2017

[xport product:Arm bushing,weight 7 61 Kg per piece

 ヽ e tl

―

>‖ 、‐

Item 4 to 8 and 12to 20 -Net to net with accountability clause under GN-4.

Remaining items to be deleted as requested by the applicant.

This issues with the approval of JS .

lnd ustrial Advisor

Dy DGFT(DES― |)

TSVVB/3/60/2017 dated 24/11/2017

ギ亀

1 65 Kg/Kg cOntentin EP

1 32 Kg/Kg cOntentin EP

1 56 Kg/Kg cOntentin EP

frt'rttt

t4Ч

%
(K K Tiwan)
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Mn4ス契 ′〆イくオ″″No^Ч l`Ц

Department of Hl

Udyog Bhavan, New Delhi

Ref: AA No 310753783 L&T-MHPS
lD No: 1/80/50/390/AM t4 /DES-| /6sS

DES-I may consider ratification as requested in letter d,ated g/l2l20l:. enclosed along with
above reference.

Item 120,121,189,190 on repeat basis with earlier AA under para 4.l2 (vi) ofHB pd

Item 193 to 201 As per SION C 1647

Irem No. 99, 130, t32, 147,152, 159, 163, 164,168, 170 to 180, 187, 188, 191, 192.202to
208 under GN-4 with accountability,

NC May take a view.

DHl"

#瀞
Industrial Adviser

Dy DGFT, DES -l
TSWB 3/104/2010 dated 1.8/tZ/2O17

q9



止&T ノイ″
~MHPS

LIC:LUT:1054:TM

The Directorate General of Foreign Trade,
(DES r)

Udyog Bhavan
Maulana Azad Road
New Delhi 110 011

DearSir,

December8, 2017

Amendment in ratined Nomls against Advance Attho百 zauon No.

0310753783 dated 1 5.10.2013.

Your File No.01/80/050/00390/AM14/DES― l

Furtherto ourleterdated 16.11.2017,and 21.11.2017,kindly pernit as requested below‐

Revised Material Balancing statement is also attached foryour kind perusal.

Thanking you & tooking forward to receive your valued r:atification of norms and assuring you of

our best seMces at all times, we remain,

Your
for L&T― MHPS TURBINE ENERAttORS PN/T.LIMITED

(SHAIL
Encl.:As above

cci Sh面 .K.K.Tiwan
i.A.,DHl,Room No.476,
Udyog Bhawan, New Delhil10 011

もヽ

窃ギlF富;協ο:昂翼窪り;“
M・ ~rarrad“taし

““"●
●f40000'′ r●da

ハ」Oゎ r yenυ re bea“pen Larsen&rOubrOレ"巌
ガ and Mi“ b′ψ′HFraめ I Po″er Sysた ms trmrred

AA Slo No. Request for ratifi cation

120 The%age wastage may be a‖ o1/ved on repeat basis of

AA No.0310803636 dated 30.3.2016

121,189,190 The°/cage wastage may be a‖ owed on repeat basis of

AA No.0310620136 dated 8.3.2011

193 to 201 As per misc.items in C 1647, CIF Value― Rs.

22,55,538ノー

99,130,132,147,152,159,163,164,
168, 170 to 180, 187, 188, 191, 192,

202 to 208

GN4 Nil Wastage with accountabilrty

13114,22,27,50,72,124,135 to 138,

145,151,154,155

ltems Deleted



I        MT 1      1′ 592

Sr.No. Descraption Resultant Product Name
Advance
License

fitw

unit Of

Measurement
Net Weight
(Kgs)

Gross Weight
(Kgs)

o/o Wastage Justifcation for Hiqh
Wastage

1 へC SEAL OIL PUMP MOTOR SET AIR SIDE 2 SET N

2 へC SEAL OIL PUMP MOTOR SET H2 SIDE 1 SET N

3 へDHESIVE KG 5 N

4 へD」 USTING LINER(Thにkness=025to03 mm) 3152 NOS N

5 へGF SHEET0 3mm Thに kmss X10∞ mmX20∞ mm M NA

6 へIR GAP BAFFLE 1 NOS NA

7 XヽlAL LEADよ RADlAL LEAD ASSEMBLY SET 653 NA

8 B―CLASS DRYING VARNISH L NA

BEARINC ASSEMBLY(DIA 500mm‐ DlA 535mrn) 4 NOS 7410 7410

Beryllium copper wedge (End Wedge) NOS NA

11 Beryllium copp€r wedge (Centre Wedge) NOS 44t 44t NA

BrazirE Mat€rial ThEkness -0.25mm (88.1mmx52 9 mm , 83.2mmx52 9 mm) NOS NA

Brazing Stflp & Rod (Thickrnss=0.125rnm)& (Oia 1.6mm-2.4mm) 0

BRUSH HOLDER ASSEMBLY

BYNA SHEET ThCkness(04mmЮ  123mm)X1050mmX15M M

Cerac Varnrsh KG NA

17 CONDUCTIVE VARNISH KG NlL NA

CORE BACK FILLER 1000 NOS NA

CORE BOLT NOS 1.702 1,762 NA

D CLEANER SW(SOLVENT MIXTURE) Lnfe

DACRON MAT Thickress=5rnm (5OmmX1000mrn) 1656 NOS NA

MOTOR FOR DC AIR S,DE SEAL OIL PUMP NOS

DC SEAL OIL PUMP MOTOR SET AIR SlDE 1 SET 630 NA

24 DlFFERENTIAL PRESSURE REGULATOR 2 卜10S NA

DUCT PlEC[(L=22MM TO L=562MM) NOS NA

26 DUPLEX GAS DRlER 1 NOS 620 620 NA

END PLATE NOS NA

EPICOTE 328

29 EPIFORM P‐83A,P-33B NOS NA

30 EPlKOTE 815 239 KG NA

EQUALISING VALVE 2 NOS

FaЫにTape(Slnng).Thに kne,s=018 mm.Wldlh=25m哩 300 M

=lBER SHEET CRD HB-77 GREY Thlckness=Q
M 1 1 NA

34 =LOAT VALVE
3 NOS NA

TARIT VARNISH lll C110
KG NA

3ENERATOR RETAINING RING E‐ SIDE 1 NOS 2282 2282 NA

GENERATOR RETAINING RING T‐ SIDE
NOS 2202 2.282 NA

38 GENERATOR ROTOR NOS 65345 6534C

Thにkness=0 23mm X 500mm X10011mm) NOS

洋
ダ



GLASS CORD(Dia=24to3 mm)

Glass spoxy prsp€g,(Thtckrless=o.25mnt)

GLASS SHEET T(018-0 25mm),W(3504∞ mm).L(25040Clmm)

GLASS TAPE(Thickness=0 18mm to 025mm).(Wldth=25mrn-32mm)

44 H8007 EPP,(Thickness=o.'l smm X100mm X1 00000mm)

HARD FIBER ThicК ooss‐ 10MM(40MMX200 MM)

HEADER

HEADER CAP

HEAT SHRINKABLE TUBE

HV TERMlNAL BUSHINGS

HYDRANUT
lNSULAT10N HOSE

INSULA110N PIPE

INSULAT10N TUBE

54 」OHNSON SCREEN
LEAD CLEAT

ⅥICA SHEET Thickness=(015‐ lmm).Width=(350-500mm).Length=(400-1000mm)

ⅥICA TAPE(T=0 13to 0 15mm,W=32to350mm.L=30to700理 trl

58 MICARTA PLATE

MIXTURE FOR STATOR COIL END VVINDlNG

60 MYLAR SHEET

MYLAR TAPE(0 018 mmx l16.0 018mm x39mm.0 018mmx l14mm)

NEO BOND B

NON ASBESTOS PACKING T-15mm(1500:llrrlX4500mm)

64 3ASKET SEALANT

PHASE RING(ASSEMBLY VVITH HOLLOW CONDUCTORS AND LEAD」 01NTS)

'OLYESTER GLASS TAPE
DP Shoot

つP Tape

PTFE POWDER
DTFE SPRAY ARC-7

PVA tape

Red varnistt

Red varnisISA16723‐ 1)

RESIN CONE(LEAD S!DE)

RESIN CONE(NON LEAD SIDE)

Resin Rich Mica StE€t W 31(Thickmss = 1mm to1.3mm)(500mmx1000mm)

RING KEY

RIPPLE SPRING

ROTOR STRAIGHT COIL

80 ROTOR BAFFLE
ROTOR CORNER CO:L

RTD FOR WINDlNG TEMPERATURE MEASUREMENT
SEAL R,NC(FOR BEARING 500)

84 SEAL RINC(FOR BEAR:NG 535)

NOS 2を NIL NA
NOS 328 NA
NOS 3

462 NOS

NOS 286 NA
NOS

NA
NOS

NOS NA
300 M 20

6 NOS NA
0 ЧOS

SET

NOS 25

4 NOS
2 卜10S 100

2 NOS

1715 NOS

3829 NOS 4944 4944

1 NOS
2240 KG 1000
2 NOS

NOS
7 KG 7

50 NOS
2 L

2 SET

NOS

M

NOS

Nos 12

4000 M

0 0

KG

NOS 1827 1 827 NA

1 NOS 1,515 1.51〔

5438 NOS 1,716

2 NOS 4 4 NA

1403 NOS 8 NA

1 SET 5,163 5,168

8 NOS 172

1 SET 128t 1.28C Nヘ

NOS 8

4 NOS
4 NOS NA



31and Seal RIng for Gonorator(E‐ Slde)

Sland SEI RhE ltr Gererator (T-Side)

Seal Strip(Length=33Klmm to 945mm)

SEAL SUPPORT

SEALINC COMPOUND
SEMI CONDuCTING VARNISH

Semi Corlductive Varnlsh,SiC 1200

92 Se,n i Conductive Varnish,SiC600

S€mi cordwttr Tstron lap€(Thbkress 0. 13mm-32mmx2o0o0rnm).Arisawa

94 SIDE LlNER{ThcknOSS=045mm to1 3 mm)

Sl_FOS BRAZlNC MAT[RIAL

96 Silicon grease KS-61

SPE Sheet,(Thに kness 0 3 X 100 X 20000)MM

STAINLESS STEEL WEDGE

STATIC EXCITAT!ON SYSTEM(SET OF PANELS)

100 3TATOR COIL C00LING WATER FILTER

3TATOR HOLLOW CONDUCTORS

Sumi epoxy r€srn

STATOR COIL WEDGE
TEETH FILLER

TEFLON SEAL(6mmx6mmX3300mm)

106 TELE TUBE

TERMINAL BOARD

108 Tetron Cut Tape(Tmlkness=o13to 0 13mmx32mmx2∞ m)

109 TETRON FELT(T=0 5to 5mm VV=39t065mm.L=1 000to1 5000rrlm)

Tetron Glass prep€g taP€

rHERMOCOUPLES
THROUGH 30LT(M36)

「 OHMIDE 225

Ⅳre mark(THK 02MM.DlA=6,10 17 5MM.L=25T030MM)
)iSTANCE PlECE ASSEMBLY

:urrent Tranrducer

=LOAT PUMP MOTOR SET
Stot ce‖

CヽTUATORS

LヽLOY STEEL BAR,W!DTH=66mm to 185mm,THICKNESS=39mm to 130inm

へLLOY STEEL ROD D:A25mm TO D:A200 mm

BEARlNC ASSEMBLY(DIA 4CXlmm― DIA,唖

30NSOLE ASSEMBLY AND PARTS

3S PLATES 80-180 MM Thたkmss

DU BuSHING

30VERN,NG VALVE PARTS
・llGH&!NTERMEDIATE PRESSURE(HIP)TURBINE OUTER CASING LOWER
→ALF

123

漱
IEII:履

i馬〒E買面E5i天〒E戸ミESSURE(HIP)TURBINE OuTER CASING UPPER

IHIGH INTERMEDIATE_PRESSuRE TURBINE CLAND RINC PARTS

2x660 MW
SttEAM

丁URBINE AND
GEN ERAttOR
Ⅵ肛丁H ttHttIR

INTEGRAL
AUXILIARIES
ALONG Ⅵだ丁H
SPARES―
UNI丁#2

1 NOS
NA

1 NOS
NA

M lt 1ヽ

NOS

KG
NA

KG
NA

KG

KG
ヽA

NOS

6700 NOS
6552 NOS
5

NOS NIL NA
1000 NOS 0 NA
1 NOS 600( NA
2 NOS

KG 297t NA

NA
1396 NOS

NA
NOS 2[ NA

1 NOS 1 1 NA
5 NOS 1 NA

NOS NA
NOS NA

1616 NOS

NOS 1 NA
125 NOS 7.96S 7,96ε NA

NOS 2.041 2041 NA
KG NA

1018 NOS NA
1 SET NA
4 Nos NA
1 7( NA

Nos

NOS 1395と 1395そ NIL NA

60000 KG 9,51( 6000〔 5310/0
Blank allolvance and
maahinino Allnw:n.F

16500 KG 10191 1650C 620/● Machrnrnq allowance
NOS 1680t 1680( NA

30C NA

KG 0

Nos NA
2 SET 997 NA

1 NOS 55000

1 NOS 5000( 50000 NA

2 SET 4 4 NA

NA



HIGH PRESSURE BLADE RlNC PARTS

INNER RINCS

INTERCEPTOR VALVE PARTS

LEAF SPRINGS

134 LINEAR VARIABLE DIFFERENTIAL TRANSDUCER(LVDT)

135 LOVV PRESSuRE(LP)L‐ OC CASTING BLADE LH

LOV/PRESSURE(LP)LOC CASTING BLADE RH

LOい′PRESSURE(LP)L‐ lC CASTING BLADE LH

LOい′PRESSuRE(LP,L‐ lC CASTING BLADE RH

LOV′ PRESSURE(LP)l TURBINE ROTOR ROUGH MACHINED

LOい′PRESSURE(LP)-2 TURBINE ROTOR ROUGH VIACHlNED

LO゛′PRESSURE GLAND RINC PARTS

LOW PRESSUREINNER CASlNG PARTS

LOV′ PRESSURE-l AND LOW PRESSURE‐ 2 ROTOR BLADES

LUBE OIL CONDIT10NER

MAlN STEAM(MS)&REHEAT STEAM(RS)8 0VERLOAD VALVE(OLV)INLET
SLE EVE

MAIN STEAM VALVE(MSV),GOVERN!NG VALVE(GV)8 0VERLOAD VALVE
(OLVヽ BODY
MAIN STEAM VALVE PARTS

N01 DUMMY RING PARTS

N02 DUMMY RING PARTS

150 NON RETURN VALVES

OVERLOAD VALVE(OLV)

OVERLOAD VALVE PARTS

PARTS FOR LUBE OIL CONDlT10NER

154 PARTS OF ACTUATORS

PARTS OF NON RETURN VALVES(DlSC,SPINDLE.BUSHING,30DY GASKET)

PEDESTAL PARTS

PNEUMATIC CONTROL VALVE
REHEAT STEAM VALVE(RSV)&lNTERCEPTOR CONTROL VALVE(lCV)
30DY FABRiCAT10N ASSEMBLY
REHEAT STEAM VALVE PARTS

160 SEAL RING

SOLENOID VALVE

162 STACK RING

TURBINE CONTROL SYSTEM(TCS)

164 TURBINE PROTECT10N SYSTEM(TPS)

165 TURBINE SuPERViSORYINSTRUMENTS

166 Lub oil cOndtioner parts

Shat Voltage Detoctor

108 FLuSHINC SYSTEM

169 MANDATORY SPARES FOR STEAM TURBINE GENERATOR
STATOR COIL C00LING WATER F:LTER O― RING

STATOR CO:L C00LINC WATER FILTER
PRESSURE SEAL RING
,eal Str

174 \ Locking Stnp

2 SET
NA

3 SET
2 SET 1.624 1 624 NA
6 SET 69C

1

0 0

0 Nos 0

0 Nos 0

0
NA

NOS 67000 6700C NA
1 NOS 3350( 33500
2 SET
2 7t 7

3 17.28( 17,28(

1 SET 1.52( 152(

OヽS 0

SET 20,00( NA

2 SET
NA

SET
N

SET 34.000 34.000 N
0 NOS 0 0

SET
NA

1

NA
0 SET 0

0 OヽS 0

2 SET
4 SET 9,20C 920C

2 SET 800C

2 SET
NA

100 SET 12500 12500
SET

N
NOS 350 NA

1 SET 225t 2250
1 225C 225( ヽA
1

NA
4 NOS

NA
SET

NA
1 SET

NA
SET 1000( 10,00C

1 NOS 2 ヽ A
1 NOS N

NOS NA

NOS NA

a

NA

ヽA

NA

NA

NA

NA

NA

NA



REH〔 AT STOP VALVE STEM

MERGENCY OIL PUMP WITH ACCESSORlES

01L STRAINER VVITH ACCESSORIES

COTTON TAPE (0. L8mmx48mmx50mtr

TEFLON ADHESIVE TAPE T-0.08, W- 55,t=10m

0.13) ,A111

Cutt ing
allowance, minimum
requirement of one
plate evert for snrall

EARTH FILTER

STEEL PTATES - SPEC - S275J2+N EN-10025-2 SIZE : THICK 200 MM

(CARBON STEEL PLATES) (HOT ROLLED)

PLATES - SPEC - ASTM A387 SIZE: THICK 32, 75 MM (ALLOY STEEL

TES) (HOT ROLLED)

Cutrir rg

a llowa nce, min im u m
requirement of one
plate eve| for sn)all

TOPPER FOR R!NG NUT

TING LEAD VVIRE FOR THERMOCOUPLE‐ SPEC― CHROMEL ALUMELCABL

E K (METHYL ETHYL KETONE

RES N R:CH MICA TAPE‐ SPEC‐RRM-120G

MYLAR ADHESION TAPE,T=0.025,W=25,t=30MTR-SPEC-POLYESTER ADH€5lVE TAPE

R fOR EPICOIE E15 (CUREZOI 2E4MZ).5PEC.2ETHYt 4 METHYIMIDAZOTE

Ff (Dr 8€NZOYL PIROXIOE)

PERCUMYL H-80

MOUNT!NG BRACKET‐ SPEC― SS316

IURNTNG GEAR MOTOR-sPEC-3-PHAsE,4r5V,6 POLE,22l lt KW INDUCTION

RSV SP:RAL WOuND 6ASKET

BRUSH HOLDER FOR SHAFT VOLTAGE

LEVER B00T ASSEMBLY

@ I tlr 7t4
Weight of Indigeneous Items MT ] 878

r MT 15q2

'Iston Ring{Dia 1 290 to 381}
NOS N,\
NOS 3U4 304 NA

'TATOR COIL
SET 15000 15,000

924
SET 1507 1′ 507

MAIN OIL PUMP VVITH ACCESSORIES SET 1736 1 736 N{
181 NOS 4 NA
182

'lLiCON RUBBER COMPOuND
NOS

1E3 3 NO5 5 NIL
184 NOS 8t

185 EURE20に 2E4MZ KG

18t ″ARNISH 70

187 1 NO5 NA
188 Э―RING 1 NOS

189 207000 KGS 1 45,385 206.066 42o/o

190 13500 KGS 8,405 13,424 600h

NOS NA

192 1100 M 27U 210 NIL NA

193 4 NIL NA
22] NOS NA

195 NOS NA

196 KG NA
,TYRENE MONOMER

196 )OLY〔 STER RESlN 496 KG 49b 496 NIL

199 NA

200 KG NA

201 ‖NC STEARATE i(.) KG NIL ヽA

202 NOS 6t)

NOS 42t) NA

204 NOS

205 NOS

206 NOS NIL

207 )Uヽ ύASHER SET 800

20b 〕ELLOW ASSEMBLY NOS 27000 27000

7L4,344 636,813

(
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》IP′
Departlllent of lndustrial Policyど L Promotion

(rsw)

NC Meeting dated 2lllll20l7 - Case No. A/R-67 ( M/s MSS India Private Limited )

l. It is recommended that Scrap wastage norrns for various components for Electrical
industry, for the years 2013-14,2014-15 &2015-16 may be fixed for the EOU, in terms of
para 6.08(e) of the Foreign Trade Policy 2015-20, as per Annexure-l, Annexure-2 &
Annexure-3 respectively, duly certified by their Chartered Accounts and Custom Authorities.

2. However, as per the wastage norms fixed earlier for the years 2006-07 to 20ll-22 , as

per report of sub-committee, norms for Brass components may be fixed on net to net basis.
3. It may also be clarified to Development Commissioner, SEEPZ SEZ that the wastage

norms are applicable for the manufacture of electrical components when there is no recycling of
any input other than Lead. Further norrns are for the relevant input used in the export product

Norms committee may take a view
+'-./ -./ 

-
,/ tltttlbtL
(S.K.Jain)

Development Offlcer

Norms Committee I
DIPP No.12/78/2017-TSW/67-A/R dated  17/11/2017

ー



MSS india private Lim■ ed{100%EOU〕

H-8,MiDC Ambad′ Nasik‐ 422010

Vear wise quantitative details forthe vear 2013‐ 2014

FY‐2013-14

ヽ

電
″
ロ

編チnda

@"" $a\to,,nf1c4 ",I*\sg,. li:.-q ernr

Name of t5e products QtyI NOS・ 1 1 Qty.[Kgsl

Quality consumed/Unit production

Quantlty of different inputs consumed/Used Brass Net Weight of
cop?el I Aluminum 

scrap ln RM consumed I % of scrap
I    R IИ

l cOnSumed in
Scrap in KB ScraP in KC -- ;; tn

16,266 li3,6161  14320/
Busba:

Place: Nasik

Date:11.09.2017

1245%:

1196%

1419%

颯

62,115

!2,372 \ 1,322

37tJ6' i qg,sor i
ts6,275 I 328,200

umlnum rods, Bars, Flats

123′ 788

Cast Plざlt       1  846,670

2251%
per bars, Rods, Flats, StrlPs' SheetsMachined & Forged ComP. 1,616,878

37,472Brass Rods, Bars, Flats

Copper bars, Rods, Flats, Strips, Sheetsicai & Auio AssemblY 1194%

2,733,219 I ZOt,eaz
10,263,560

心

129,882 1



MSS india private Limked(100%EOU)

H‐ 8′ M10C Ambad,Nasik-422010

Year wise quantitative details for the vear 20■ 4-2015

DC 222 143.933

ｎ
ぶ

群篭驚 lS I QWい 。→ I Qy“G助 I Qua面
″d he dttrent hpuも COnsumeげ used lcOntted

1379'も
1 1

Piace:Naslk

Date:11092017

iScrap in Kg Scrap in Kg

ile,Section,3ar,Plo19,豊 [gJ旦     1   101:ZZZ 1  19 011 1      1     1    143,
3.1 82 1Aluminim Flats

Wo「kl 261731 704 744 1Copper Bar, 774932
i      22.631 :          1     3391

Bar「i百 1も I Rods,s,Ⅲ 22__             i    382Fabricated Busbars             1    161 329 1   3341000

118,773231.617 103151

Cast P‖ ars  ~~~~  二 1077385

12421

130557671 24868961 2733

Ⅳ271電

=>レ

3182 16940/0

1262°/o

161

統 赫
Y.K.BAKDE
3f)曽囮F/Supettntendent

Ra駐11慰需闘憑徹漁k

終聾

§



)
FY‐2∝546ハ ″″7-づMSS lndia Private Limited(■ 00%EOu)

H-8,MIDC Ambad,Nasik‐ 422010

Year wise quanthative details for the vear 2015-2016

S「

No l Nan:e c: ::e ProCucls
C:rantiiy of the differei:t i:pu:s consumec/JseJ ＲＭ

鰤
晦

Ｃ

Ccpper
Scrap ln

Kg
Scη pinK91°・躍「

°
すj

1.053

り

「

Place : Nasik

Date: 11.09.2017

曜 _

Y.K.BAKDE

賄淵 絣 h機

299 51 8 iCcoper Profile,Section、 Bar Plates&Foils      ,    323.479

1    70017501    12

Fabritち16d Busbars             1    61 024

編 濯゙
泳
77901疼

`‐
 ヽ せ`ヽ   ノ■
よ  ｀ ハへ  Iイド
咆

cm£性e“nlび SC・apl



GOVERNMENT OFINDiA
GOVERNMENT OFINDIA

MIN:STRY OF COMMERCE&INDUSTRY
DEPARTMENT OF COMMERCE

D!RECTORATE CENERAL OF FOREIGN TRADE
DES i SECT10N,R00M No 404,4th Floor,UDYOG BHAWAN:
NEW DELH卜 110011:Website http:〃 dqft qov in

Subject: Amendment in description of import item of Norms against Adv.
Authorization No. 3410042012 dated 28.03.2016 issued under Para 4.7 (of
HBP (Vol.l) to M/s Bombardier Transportation lndia Pvt.Ltd. - regarding.

Please find enclosed herewith a copy of firm's representation dated
06.11.2017 of M/s. Bombardier Transportation lndia Pvt Ltd. on the subject
mentioned above requesting for revision of norms.

2. DIPP is requested to examine the case and provide their necessary comments for
consideration of the case before NC.

Encla a

しイ KK‐w計≠贔, Department of Heavy lndustry, Room No. 476, Udyog Bhawan,
New Deihil10011

DGFTID No 0 t8,tosotoo177tAu17tDEs-u (g+ Dated: Ff t Ll tT

ジ
レ 辞 試 ce,.y-e|,; ;^ o^K a-\ 1T w,/c.4- , u/1ata\fre-

ぃへhに人 あ́て 4́7´卜t。  ヽЧlγ

)十tr

p^#Swn_.
Economic Officer

for Director General of Foreign Trade
Tel.:23061552 Ext.265

E-mail : ncl.dgft@a lg"i1

91141PTヽ。 区メ■

多
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ヽ
、D丁 :06112017

To,

O/o DIRECTORAttE GENERAL OF FOREIGN TRADE
NORMS COMMITTEEI,DES I SECTION,
ROOM No 404,4th Floo「

,

UDYOG BHAWAN:
NEW DELHI-110011

KIND ATttN: MR K K TIWARI[IND ADVISOR]   |

SubieCt:Representation in response to decision of Nor『 ■s Cornrnittee,
F:LENO:01/80ノ 050ノ00177ノ AM‐ 17ノDES.i

BOMBARDIER
the evolution of rnobility

TRANSPORTAT10N
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Ref:                                                 t  ‐

1)Meeting Date:17.01.2017 VIDE CASE NO:18/6′ 80‐ALC2/2016 UNDER MEETING NO:
21/80-ALC2/2016.
2)Meeting date 09,05.2017 VIDE CASE NO:A/R‐ 27 UNDER MEET:NG NO:03′ 18,
3)Meeting date:26.09.2017 ViDE CASE NO:AJR‐67 UNDER MEE丁 ING NO:13/18,
4)Advance Authorization No.3410042012 dated 28.03.2016,RLA File Number:
34/21ノ 040/00580/AM16 of M/s BOmbardier TranspOrtation india Private Lirnited

Dear Sir,

We would like to draw your attention towards first'1_!0'12017. As per written recommendation by DHI
07 12.2016, import item approved as per GN 4 with no
terms.

norms approved in meeting dated
Vide UO Noi 3(94)/16-TS1/V(B)dt
wastage terms in numbers&weight

have not applying any item having UOM
numbers or in meter measurement.

We would
in weight.

Hence, we

Thank you

Iike to inform that, in our import item we
AII 1748 imporl items are having either in

request your good office to kindly

& Kind Regards,

insert word "meter"
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For Bombardier
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Departmellt of Hca、γ lnduStワ

DGFr Re1 01/80/50/177/AM 17/DES― l,DGFT

Sub:Ratification Of AA 3410o42012 Bombardier

impO蔵       ‐

This has the approvai of」 s

Dy DGFT′ DES― i

TSWB FN:3(94)/2016 dated 16/5/2017
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Sino ltem Quantity recommended
1064′ 1065 As per C-1647 or as appL9d fOr高 パicheveris iOwer
717′ 729,1532 Netto net under GN4
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Ministry of Heavy Industries & Public Enterprises

Department of Heavy Industry
TSW(B) Section

Subject: Application of M/S Bombardier Transportation for
ratification of norms of AA no 3410042012 dt 28-03-16

DES-I, DGFT may kindly refer to the above mentioned
licence M/S Bombardier Transportation. The firm proposes to
import 1743 itenrs. The tctal ,;alue of cxport is Rs 2-a8.5 crores
against total import of Rs 203.I crores resulting in value
addition of 17.1 %. The firm has claimed ail the items as
components and has not sought any wastage on them. This
Office recommends import under GN-4 with no wastage in
number & weight terms with accountability clause for all items
except following ilems which are to be deleted. The firm must
certify that there is no spares in the list of above import.

Items to be deleted
S no 1018- being tool
1064&1065-Adhesives
717 ,729,1539- description vague.

The above issues with the approvat of jS(BJM)
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e. C. ruayat<
Development Officer

07-12-t6

DG「 F′ FFDO′ DES― I
Deptt.OF HI′ uo No3(94)/16-TS1/V(B) datecl
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DePartment of HeavY Industry
UdYog Bhavan

Sub: Typographical correction in Ratification of AA 310786758GE Power

DGFT Ref : oL / 8t I sol 346/ AM 1slDES-l/690,

The weight of EP may be read as 4500 MT in place of 5500 MT, without any' wastage

as requested by the applicant in their letter dated I5hLl2O17 enclosed along wiih- -'-
above reference .

NC may take a view

Dy DFGT′ DES-1

TSWB3ノ 77/2017 dated  19/12ノ2017
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